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DEMANDS* FOR GRANTS, 1978-79— 
Contd.

M in is t r y  o f  Sh ip p in g  a n d  Th a n spo b t

MR. SPEAKER; Now, we come to 
Budget discussion. The House will 
now take up discussion and voting on 
Demands Nos. 75 to 78 relating to the 
Ministry of Shipping and Transport 
for which 4 hours have been allotted.

Hon. Members whose cut motions to 
the Demands for Grants have been 
circulated may, if they desire to move 
their cut motions send slips to the 
Table within 15 minutes indicating the

serial numbers of the cut motions 
they would like to move.

Motion moved:

“That the respective sums not ex
ceeding the amounts on Revenue Ac
count and Capital Account shown In 
the fourth column of the Order 
Paper be granted to the President 
out of the Consolidated Fund of 
India to complete the sums necessary 
to defray the charges that will come 
in course of payment during the year 
ending the 31st day of March, 1979, 

in respect of the heads of demands 
entered in the second column thereof 
against Demands Nos. 75 to 78 re* 
lating to the Ministry of Shipping 
and Transport,”

Demands for Grants, i 977*7* *« respect o f the Ministry o f Stopping and Transport submated 
to the vote o f Lok Sabha

No of 
Demand

Naim df D*mand Amount of Demand for Grant 
on icrount voted by th< 

Hojsc on
Amount of Demand for Grant 

submitted to th< voir ol 
tht Houw

M INISTRY OF SHIPP

Reunue

$0
Rs

* *
Capital

Rs

Revenue

Rs

T *
Capital

Rs.
ING AND TRANSPORT 
Ministry of Shipping and 
Transport 50,73,000 2 ,̂ 4 , *7,0 0 0
Roads 17,08,68,000 , 6>30>H.oro 5̂ . 13. 10,000 81,07,07,000
Ports, Lighthouses and 
Shipping 6,66,05,000 32,61,50,000 32,66,57,000 163,07,48,000
Road and Inland Watci 
I ransport 12,09,000 1,63,00,000 60.46,000 8,15,00,000

SHRI K. LAKKAPPA (Tumkur): 
Mr. Speaker, Sir, the demands of the 
Ministry of Shipping and Transport are 
under consideration; for several years 
these demands had been discussed in 
this House. It is vital for the integra
tion of the country and for formulating 
a socio economic policy based on the 
construction of roads and provision of

transport facilities linking every nook 
and corner of the country. There is no 
coordinated, integrated transport policy 
as announced by the present govern
ment, by no other person than Prof. 
Dandavate sometime back. The total 
road mileage under various categories 
upto 71-72 is 1,001,080 kilo-metres and 
of this only 4,72,000 are surfaced. That

•Moved with the recommendation of the President.
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means two and half time* this length 
is unsurfaced. We have been talking 
of development of industries and indus
trial growth and economic prosperity of 
this country based on rural communi
cation. Rural communication has been 
completely neglected and no improve
ment has been made so far. The plann
ing allocation of Rs. 800 crores is 
meagre to meet the need*.

MR. SPEAKER: Are you suggesting 
that ships should be taken to Tumkur?

SHRI K. LAKKAPPA: No, Sir; this 
is the most important and vital aspect 
which has not been covered by the 
Planning Commission. Without rural 
development how can industrial growth 
take placc without communication, 
organisation, investment and strategy 
of development?

13.00 hrs.

Road mileage increased at the rate of 
9 per cent in 1955-56 and it was 41 per 
cent in 1965-66. In 1970-71 the rate fell 
down to 17 per cent from the previous 
figure of 25 per cent. From 1970-71 to 
1971—75 it is declining. I am not cate
gorising that this was Ihe previous gov
ernment’s fault and this was the pre
sent government’s fault But the point 
is that the allocation of funds to rural 
communication has been declining. This 
has created a backlog in the transport 
movement itself. There is not even a 
phased or integrated programme that 
has been covered under the report. Be
sides the report has been so shabbily 
drafted; jugglery of figures has been 
given; it will not satisfy the country’s 
requirements. Though waterways are 
comparatively smaller than the rail' 
ways or the surfaced road, the water
ways perform an important function 
which is not performed either by road 
or rail, namely, they serve to link the 
different interior places on the water
ways directly with the outside world.

13.91 hr*.

[Shiu Ram Murti in the Chair]

The entire coastal line from Kanya> 
kumari in Tamil Nadu including 
Kerala, Karnataka, Gujarat and Maha
rashtra has not been covered. Even 
the National Highway has been com
pletely neglected. Therefore, it is in a 
very dilapidated condition. This Minis* 
try has not been taken care of lor the 
last several years and during the last 
one year, it has been completely neg
lected.

In thig regard, I would like to quote 
certain figures that I have got. It has 
to be recognised that having regard to 
the quantum of revenues collected 
from road transport, the road user has 
a right to expect that not only the mi
nimum needs of such transport such as 
good highways of required width, with 
sufficient bridges be provided but ame
nities such as good surfaced roads, rest 
houses, first aid boxes etc. must be 
provided.

This is how the tax money collected 
has not been utilised for the develop
mental activities to provide further 
facilities to the travelling passengers 
and to increase the facilities for goods 
traffic. Here again, I would like to 
quote: The total number of vehicles in 
India in 1975 has been placed around 
23.5 lakhs. This includes trucks, buses, 
cars, jeeps, taxis, station wagons, 
scooters, etc. Even so India has only 
three vehicles for thousand population 
as comoared to Thailand, a developing 
country which has 24 and Japan 257.

There has been a spurt recently m 
passenger transport facilities. A lot of 
economic activities have to be taken up 
in the country. Many facilities have 
not been provided and even the meagre 
money at the disposal of the State 
Government are not properly utilised 
and sometimes they are diverted to
wards other purposes. Even though the 
Union Government collects a large am-' 
ount of money, only a fraction of it is 
spent for providing facilities, for im



provement of roads 
rest houses, so on and so forth. While 
a country like Thailand spends 1.44 
per cent of its national income on 
Highways, India spends only 0.66 per 

This is according to October 19 <7 
statistics. Money is not being spent for 
such developmental activities and the 
developmental activities have come to a 
complete halt. With more than two- 
thirds of our population being rural, it 
is imperative that roads should link the 
villages with urban centres. At present 
nearly thirty per cent of our villages 
are isolated lacking in approach roads. 
The Centre does not envisage a policy 
to link all the roads and see that the 
roads are linked with all important 
cities. Therefore, there is no compre
hensive policy in spite of the announce
ment by the present Government that 
they would envisage an integrated 
transport policy of rail, road and water. 
So these are the important aspects of 
the subject. In isolation of this sub
ject, we cannot discuss anything or we 
cannot have any comprehensive policy 
at all. I would like to say that it i# 
lacking on the part of the present Gov
ernment to create an atmosphere for 
formulating an integrated policy on 
this matter through discussions, con
ferences etc. Because of the industrial 
character of this transport system, it 
needs an integrated policy to be for
mulated.

Regarding the figures of employment 
potential, the calculation based on the 
Research studies of the National Coun
cil of Applied Economic Research 
shows that if we plough back into road 
development, no more than two-thirds 
of the colossal revenue of Rs. 1500 
crores collected from road users and 
if there are no special impediments to 
the normal expansion of road trans
port, 17 million hands can find em
ployment in it at the end of one year. 
Well, you are urging to fight unem
ployment and you require a 10-year 
programme or a 15-year programme or 
a 20-year programme for it. But how 
can you neglect this sector which pro
vides jobs for 30 million people? So far
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there is no integrated policy that has 
been formulated.

The important city transport organi
sations are in utter confusion. The loop 
line is under construction in Calcutta. 
The transport system in metropolitan 
cities like Bombay and Calcutta is in 
a very shabby manner in respect of its 
functioning as well as delays in the 
execution and completion of works. In 
contrast to Bombay, Delhi and Calcutta 
are hopelessly ill served by a public 
transport system. Starting an under
ground railway system and augment
ing the existing fleet of buses may 
help, but will not offer a real or dur
able remedy to the deep-seated 
malaise. Unfortunately, construction of 
an under-ground railway has been de
layed. t ti L

The Planning Commission will 
shortly appoint a team to formulate 
an integrated policy involving rail, 
road and water transport systems. 
This announcement was made by the 
Railway Minister in Lok Sabha on 
March 10, 1978. But they have not 
done anything so far. It is probably 
because there is no cohesive under
standing between one Ministry and the 
other. This is one of the handicaps.

There should be improvement only 
of the national Highways and rail 
transport to link the various States. 
But at the same time we have to esta
blish a link between Ganga and Cau- 
veri under the Ganga-Cauveri canal 
schcme. For this purpose, we have 
to implement the Dastur Plan for 
inter-linking of rivers. Water trans
port provides a completely cheaper 
mode of transport. The Scheme when 
implemented, will also help industrial 
development, particularly in Central 
India. But so far, not even a survey 
has been made in this regard. And 
we are spending crores of rupees on 
transport. This has not even become 
viable. It is not enough to meet the 
situation. Even the new lines have 
not been taken up. The suggestions 
made in the Dastur Committee's re-



275 D.G. Min. of MARCH 31, 1978 Shipping & Tr.

fShri K. Lakkappa] , 
port have not been taken note of by 
Government. Indian ships carry bare
ly 28 per cent of India's foreign trade 
against the minimum desirable 40 per 
cent. In 1975-76, as a consequence, 
the foreign exchange outgo on foreign 
bill to foreign flag carriers was about 
Rs. 553 crores. The Ffth Plan allotted 
a bare Rs. 5 crore for new ship build
ing yards.

Paradip is one of the 8 biggest 
ports. It is such an important port; 
and it has got facilities for export and 
import. We are importing fertilizers 
etc and exporting the mineral wealth 
of this country. We have been urging 
the importance of the Paradip port 
foi a long time. At Paradip, even the 
constitution of the Port Trust Board 
for ensuring the smooth management 
of the Port, has been utterly neglec
ted. A political game has been intro
duced into it Even the Union there 
has not been recognized. The request 
lor verification of its membership, has 
not been given due consideration.

Vizag has a ship-building yard; and 
Paradip Port comes next. At Paradip, 
even to clear the cargo, there is need 
to have a second cargo berth. It has 
not been provided. In regard to the 
Cochin yard, there is stagnation in its 
work. It has not been completed ac
cording to schedule. And I am told 
that even in construction, there is a lot 
of corruption going on there They 
have placed an order for a crane from 
Madras. But there is a lot of under
hand dealings going on. Corruption 
and so many other things are there. 
Wherever there is a contract system, 
these things are there—always. Such 
contract systems have been envisaged 
even in these ship-building yards and 
in the construction of the cargo cen
tres and cargo berths. The demand 
for a second berth at Paradip has not 
been looked into. It is necessary.

Now about the extension programme 
of the Kudremukh project, in Karna
taka State. Kudremukh is the first

project to directly draw on the oil 
money assistance from Iran. Under 
the agreement with Iran, first ship* 
mcnts of iron ore to Iran have to com- 
mcnce from August, 1980. The project 
is facing formidable constructional 
problems and there is no indication 
that this target will be kept up. Apart 
from the timely construction of the 
project, port and berthing facilities at 
Mangalore have to be speedily ex
panded to accommodate ships upto
60,000 dwt. to carry the iron ore. Iran 
released in February, 1976 the first Ins
talment of 100 million dollars of the 
total credit of 630 million dollars. If 
the first shipment of iron ore is not 
made in August, 1978, strict penalties 
are provided for in the agreement with 
Iran. If Government of India fails to 
ensure this, we will have to pay the 
penalty. 1 do not know whether the 
hon. Minister has even visited that 
place. There is not even an integrated 
programme There is not even a mind 
to see that these things are done pro
perly.

Coming to the operation of the 
permit system, according to this Re
port, they are distributing about 50 
permits for the States. There are 
several States like Tamil Nadu, 
Karnataka and Kerala which are 
paradise for tourists. Therefore, the 
promotion of tourism should be linked 
up with the provision of certain facjli- 
tip<? for tourists. So, I would suggest 
that the number of permit? should 
be increased to at least 100 as the 
number of internal and foreign 
tourists going round the country is 
increasing and *s it will help us to 
improve the economy of the country. 
Why should it be only a meagre 50 
permits? Many States have got 
places of tourist interest and they 
should be encouraged. Road transport 
should be provided to all places of 
tourist interest, thus improving the 
economy of those areas.

It is a matter of regret that you 
could not coordinate transport by  
road and shipping. Now the trans
port industry ig in a very pitiable
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condition. Public sector has been 
completely neglected, so far as trams* 
sport is concerned. You are giving 
more opportunities to the private 
sector than to the public sector. In 
the public sector units there is a lot 

of corruption and the goods despatch
ed are not reaching the destination. 
Yet, the Ministry has no control over 
them.

There is no regular supply of 
chassis, tyres etc. to the state road 
transport organisations with the result 
they are suffering. In fact the whole 
system is collapsing in various States. 
There is also a lot of corruption. 
Therefore, I would conclude by say
ing that there should be a national 
policy for coordination of functioning 
of the three vital organisations so 
that the country can prosper.

SHRI PURNA SINHA (Tezpur):
1 beg to move:—

‘That the demand under the head 
•Roads’ be reduce<j by Rs. 100.*’

[Need to convert the North 
Trunk in Assam into a National 
Highway (8)].

“That the demand une’ er the head 
‘Roads’ be reduced by Rs 100.*’

[Need to provide bridges over 
the Brahmaputra (4)].
“That the demand under the head 

‘Roads’ be reduced by Rs, 100.”

[Employment of bonded labour 
in Border Roads Development 
Boards in Northeast (5)].
“That the demand under the head 

‘Road and Inland Water Transport’ 
be reduced by Rs. 100.”

[Failure to make Brahmaputra 
navigable (8)].
“That the demand under the head 

‘Road and Inland Water Transport’ 
be reduced by Rs. 100.”

[Working of the Central Inland 
Water Transport Corporation (9)3.

SHRI ANNASAHEB GOTKHINDET 
(Sangli): I beg to move:—

“That the demand under the-
head ‘Roads’ be reduced by
Rs. 100.”

[Need to declare Ratnagiri- 
Kolhapur-Sangli-Miraj -  Shola- 
pur - Osmanabad -  Nanded -  
Yavatmal -  Nagpur road as
National Highway (6)].
“That the demand under the 

hed ‘Ports, Lighthouses and 
Shipping’ be reduced by Rs. 100.”

[Need to augment the pre
sent fleet of Mogul lines that 
operates on Konkan Coast (7)].
“That the demand under the 

head *Road and Inland Water 
Transport’ be reduced by Rs. 100.”

[Need to raise the quota of 
National Permits, for public 
goods vehicles, to 1000 permits 
for Maharashtra (10)].

DR. VASANT KUMAR PANDIT 
(Rajgarh): I beg to move: —

“That the demand under the 
head ‘Ministry of Shipping and 
Transport’ be reduced by Rs. 100.”

[Need to check malpractices 
in the Shipping Corporation of 
India, the delays, red-tape and 
harassment of claimants with 
ulterior motives forcing the pa r  
ties to settle accounts to tft 
disadvantage of the SCI (16)].
“That the demand under the 

head ‘Ministry of Shipping and 
Transport’ be reduced hy Rs. 100.”

[Need to curb extravagant 
expenditure on non-productive 
items, such as, entertainments, 
foreign travels, luxurious estab
lishments and other facilities in 
the context of increasing losses 
by the Shipping Corporation of 
India and the likely economic 
setback due to the freight-war 
in the shipping world and the
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urgency of the problem to re
organise the whole administra
tion (17)].

SHRI VINODBHAI B. SHETH 
(Jamnagar): Sir, we are passing
through a time when the shipping 
industry throughout the world is 
passing through a crisis. With 42 
million tonnes of world tonnage laid 
down, this is the time when every 
national Government is coming to the 
help and rescue of the shipping in
dustry. I congratulate our Shipping 
Minister, Shri Chand Ram, for con
vening a meeting of all shipping in
terests in the country, including the 
•ship-yards, shippers and ship-owners, 
where the problems facing them were 
discussed at length, on the basis of 
which this budget for this industry 
has been framed.

It is heartening to note that a sum 
of Rs 79 crores has been car-marked 
■to make provision for giving loans to 
the shipping industry and Rs. 13.93 
crores as subsidy to shipping There 
is a representation from the Indian 
National Ship-owners’ Association that 
this is the proper time for the Gov
ernment to come to the aid of this 
industry. I am sure our hon. Minister 
of Shipping and Transport will give 
sympathetic attention to this aspect.

They want that a part of the soft 
loan should be in the form of foreign 
exchange. Then, for some other loans 
they plead that the rate of interest 
should be lower.

At time when so much of world 
tonnage in the shipping industry is 
laid down, none of our ships 'are laid 
down because the name and integrity 
of the shipping of this country in the 
world is proved to be very high. And 
♦he credit for that goes to the vision 
with which both the Ministry and the 
industry are facing the crisis.

T would like to give the back
ground. The total DWT in the world 
Ss 638 m'llion, in which our share is 
about 80 lakh tonnes. Our GRT is
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approximately 53.14 million tonnea. 
We have got 371 ships, out of which 
75 tire coastal and 298 overseas. I 
would request the hon. Minister to see 
that coastal shipping survives. It Is 
almost dead. Sufficient attention has 
to be paid to this side also.

The world capacity for construction 
of ships is 40 million GRT, and today 
the world demand is 13 million GRT, 
only 33 per cent, from which we car. 
understand to what extent this in
dustry is facing a crisis in the in
ternational market also. Formerly 
cargo was chasing the ships, today 
ships are chasing the cargo. And 
some of the policies of our Govern
ment are not satisfactory both of this 
Ministry and other Ministries also? 
Public undertakinks should pay pro
per attention to the shipping of th’ s 
country. When there is an export 
contract, it should be on the c.Lf. 
basis, and when there is an important 
contract it should be on the FOB. 
basis, and yet the reverse is done. 
This fact was also discussed at the 
meeting convened by the hon. Minis
ter. We have to carve out the slogan 
that Indian cargo should be carried 
under the Indian flag. Today there 
is cut-throat competition. There are 
underhand practices even by foreign 
shipping companies. These should be 
checked as our shipping industry 
suffers a loss because of them

Today there is the argument thar 
vsince there is an international crisis 
in the shipping industry, why should 
we go in for shipyards? We should 
not look at it from today’s point of 
view only but from the point of vie^ 
of the future also. Our capacity is 
very much limited. I wish to congra
tulate the hon. Minister for calling 
for tenders for detailed project re
ports for the two shipyards of Para- 
deep on the east and Hajira on the 
west coast I would request the Fin
ance Ministry and the Planning Com
mission to see that work on then* 
starts as soon as the project reports 
hecome available. Sufficient provision 
should be made in the interim Budget 
for the construction of the shipyards.

Shipping & Tr. 280MARCH SI, 1978
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I may recall a very eminent man 
in the shipping world; Mr. M. A. 
Master, who, ten or 15 years ago, 
said; “I don’t understand why we 
Should not have a shipyard in the 
cduntry. Why should we import 
ships from other countries?” Even 
Mahatma Gandhi said at the time of 
the British rule that Indian shipping 
may die so that British shipping: 
could flourish' Those days are gone 
We have gained freedom and inde
pendence, and our self-reliant 
economy as envisaged in our mani
festo should be implemented It is 
not only a capital-intensive industry, 
it should be treated as an employ
ment-oriented and export oriented 
industry.

There are three points to be noted 
here. Firstly, we should make 
optimum utilisation rtf th0 present 
shipyards. Unfortunately our ship- 
vaids navp not delivered the floods to 
the extent we expected of them 
I do not know the reasons behind thj 
but it requites som, scrutiny 
Secondly, expansion of the shipyards 
should be expedited Sufficient funds 
should be provided for the import of 
machinery aKo, in case it is not 
ava’lahlc in the country.

Thirdly, when we think of estab
lishing a shipyard wc should think 
in (eirns of an integrated system Wo 
hould construct shipyards not only 

for lhr construction of ships but for 
.♦eti'.'r md dtv dorking also For the 
last 30 years we have not got anv 
facility for dry docking and repair
ing We are utilising more than 
Rs. 25 crores in repairs. We send our 
ship- to Hongkong and Singapore. 
Small countries like Japan, Korea, 
Norway, Yugoslavia and some other 
countries have established shipyards 
at the cost of Indian shipping The 
total tonnage constructed bv the 
Indian shipyards i* hardly 10 per 
cent There is monopoly of only one 
shipyard from Japan which sells 
Ihlps to us. This should not be there 
in the competitive market. We should 
see and we must issue tenders in the 
world t0 get the ships at a very very

cheaper rate. Of course, now most ot 
our industries suffer losses. The 
Shipping Corporation of India is a 
major owner in the country under the 
public sector. Now, there is a change 
in the entire administration of the 
Shipping Corporation under Dr. 
Raghunath Singh and Admiral 
Kishan Dev. I hope, they will take 
measures to minimise the losses as 
far as possible.

When the ship owners are demand
ing all the facilities from the Govern
ment, they should also observe dis
cipline. Some of the big owners have 
declared huge dividends and some of 
the loans which were earmarked 
were not utilised for the purpose for 
which they were meant. When the 
shipping industry gets loans and sub
sidy from the Government, some 
sort of discipline is expected of them.

Our Shipping Development Fund 
Committee through which these loans 
are channelised, is working most 
efficiently They are taking complete 
security from the ship owners and 
Rs 577 crores loan has been given to 
the shipping industry till now, out of 
which Rs X30 crores is in public 
sector, Rs 238 crores in private sector 
and about Rs 9 crores in shipyards. 
When we are going to increase their 
facilities of loan etc there should be 
some popular representation also in 
the SDF Committee.

In order to have efficient working 
of shipyards there should be orders 
in series and standardisation Unless 
and until there is standardisation, it 
is difficult to meet the requirements 
This aspect should be kept in mind.

Now, so far as ports are concerned, 
now the Mimstor is going to arm 
them with powers by extending the 
limit of all major ports In fact, I 
would request the Minister that when 
we are extending thc limit of major 
ports and faTcfng some of the minor 
ports under the arm you should give 
sufficient compensation to the State 
concerned. I cite the example of 
Kandla port, the limit of which has



283 D.G. Min. of MARCH 31, 1876 Shipping & Tr. , 284

[Shri Vinodbhai B. Sheth]
been extended to Salaya port. The 
State Government has requested you 
to construct a dry cargo jetty and the 
repayment can be scheduled by way 

tfiaiing the port dues, wharfage 
and other cMff^es between the Centre 
and the Stafe Governments. We 
should not keep the entire take with 
us.

So much of import is done by the 
Government There are ports of 
Salaya and Pipaway which are
natural ports in Gujarat. The port
of Okha is dying because there is no 
traffic and there is no proper dredg
ing of the port. I would request the 
hon. Minister lo pay particular atten
tion to this port. The dreding is 
being done with the MO.T. dredger. 
Only yesterday I discussed it that in 
Okha the dredger is not properly 
working. The Gujarat Government 
is paying a huge amount for this
dredger But that is not doing the
quantum of work which it was ex- 
pecte'd to do. It is not delivering the 
goods. I would request the hon. 
Minister to look into this matter also.

Ther0 are very important ports, 
like, Porbunder, Salaya and Pipawav. 
These are natural ports The Gov
ernment schould not be very much 
adamant in saying that they will give 
assistance only for the development 
of one port in one State. That 
formula should end now. The Gov
ernment should develop some very 
good ports in Gujarat, particularly, 
Salaya and Pipawav ports.

A provision of Rs. 80 lakhs has 
been made for the DPR of the ship
yard. I heard Mr. Lakkappa saying 
that it requires a lot of vigilance nnd 
that it cannot deliver the goods as 
per schedule. That shows the un
satisfactory working of the shipyard. 
There is the shipping piracy. Some
times, the ships are diverting the 
goods to some other foreign countries, 
thereby cheating the Indian ex
porters. Our Indian shippers have

algo got some responsibility. If our 
Indian shippers and ship-owner^ ex
ercise control and have a proper 
liaison, this problem can be thrashed 
out. A part of the responsibility 
should be placed on the brokers and 
the agents of the shipping companies, 
as has been done in some countries, I 
mean, in the Persian Gulf countries.

Now, there is a talk of centralisa
tion and aggregation of cargo. That 
is a good idea. But it should not 
remain only on the flies of the Shipp
ing and Transport Ministry. The 
cargo should be imported and ex
ported and exported at a proper time*. 
We are seeing what is happening at 
the Bombay port There is a lot of 
congestion. The dock workers are 
going on strike; the labour is going 
on strike. The clearing agents are 
also going on strike. Even the pilots 
are going on strike. There are about 
60 ships at the Bombay port which 
are waiting for berth Sufficient 
attention should be paid to this 
matter I think, the hon Minister 
should be very strict in this matter 
and see that the Indian import and 
export trade does not suffer

The shipping industry has done a 
verv good job. There is an increase 
in the tonnage from 4.79,880 in 1956 
to 53,46,000 upto end of 1977 The 
total investment i? of the order of 
about Rs. 1500 crores out of which 
there is a big investment by the Gov
ernment. The space occupied by 
Indian shipping is about 41 per cent. 
There is a target of 50 per cent to be 
reached within a short time. That 
is our expectation and, if we stick 
to the policy that the Indian cargo 
should be carried by Indian ships, we 
ran achieve that target. Only then,
I think, we will be able to achieve 
th© target.

I would like to draw the attention 
of the hon Minister to one more 
thing. Some concession in tax should 
be given to sea-farers and officers ’ 
employed in the merchant navy. In 
every maritime country, there is 
some tax concession given to them.
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These people have to pass their lives 
in foreign contries, leaving their 
families behind. All other countries 
are giving some tax concession. I 
would urge upon the hon. Minister 
to request the Finance Ministry to 
look into this matter also.

So far as the roads are concerned, 
of course, much has been said. I am 
told, there are no funds or there are 
very meagre funds available lor the 
construction of roads. When the hon. 
Minister visited Gujarat, our Chief 
Minister told him that hardly one- 
third of national highways provision 
has been made. Only one-third of 
it has been constructed in Gujarat 
and two-thirds remains to be con
structed. Gujarat has a coastal high
way It is a very strategic State. 
There is a Pakistan border nearby.
I would request him to pay sufficient 
attention to the problem of construc
tion of roads in Gujarat.

In short, the general attitude of the 
Ministry towards shipping and trans
port business is sympathetic. I would 
request the Minister to at least move 
further and further and see that in 
view of the self-reliant economy and 
Hxoort and employment oriented 
industry we must have shipyards in 
the country—one in the eastern coast 
in Paradeep and one in the western 
coast in Haiira

SHRI PXJRNA SINHA (Tezpur): 
Mr. Chairman, Sir while speaking on 
the Ministry of Shipping & Transport,
I have two cut motions to move. 
Though it is not expected of me, being 
on this side, to move any cut motion, 
yet I have certain complaints to make 
alonft with the compliments which I 
would like to give to the Ministry 
for presenting this budget. The 
complaints are mainly on the neglect 
of the backward north east area. I 
have gone through the Ministry’s Re
port that was given to us (1978-79).

After our Party has come to power 
with all the responsibility of looking 
towards the interest of the backward 
areas and development of communica

tions, I would only like to remind our 
Minister that during the last Assembly 
elections, when our 83-year old Prime 
Minister had taken the rOad transport 
for the purpose of his party work, his 
bones must have been shattered be
cause of the worst condition of the 
national highway, a single national 
high way which serves the whole of* 
Assam. It is to be noted that, only 
those who have the misfortune to take 
road transport from Gauhati onwards 
to Shadiya, know that the condition 
of the national highway is so bad 
that it cannot be compared with other 
roads in the country. In spite of 
spending money by the staff there 
because of the bad road work, at the 
same time, defective alignment, this 
road which is considered to be the 
life line of the people m the north
east, has remained in the worst condi
tion. This road is not comparable to 
any other road in the south.

I have toured most parts of the 
country and I have also driven on 
certain roads, but the road m Assam, 
north-east, though consumed a lot of 
money, is not comparable to the roads 
in other parts of the country. Assam 
has only one national highway along 
the south bank of the river Brahma
putra which was previously the 
State trunk road and that road is the 
pride of the people as a contribution 
by the Centre. But the area on the 
north bank which is most under deve
loped, which is also important f-om 
the defence point of view, was consi
dered fit to be taken up by the rail
way administration only after the 
Chinese aggression. This road, north 
trunk road, is neglected. When the hill 
streams damage the road, it is divert
ed to further north without bridging 
the river. Whenever there is erosion, 
whenever it is damaged, it will be 
diverted through the hills and at last 
there will be round and semi round 
circles upto Shadiya.

We have to consider it not only 
from the defence point of view but 
also for the development of the eco
nomy of that area. A road that passes
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through Cooch Behar along the north 
bank of the river upto Shadiya should 
be taken up by the Centre as a
national highway and be developed
for which not much expenditure will 
be necessary, because the road is al
ready there, the State PWD road; it 
needs to be widened and strengthened 
where necessary and some bridges are 
to be constructed. It is not that be
cause there are some cities or bug 
industries that a road has to be laid 
for development. It is the other way. 
To wherever there are roads, develop
ment goes there, progress goes there. 
Why should I, as a citizen of this 
country living in the North East,
confine my thinking only to this that 
the North East region will always 
be confined by hills, will be hill-lock
ed and land-locked, will be a termi
nus, a one-way traffic, will be the 
dead end of the country? I ask our 
Minister. Could I not think of there 
being an international road to the new 
areas oi friendship? Would you al
ways remain at logeerhends with 
China, as enemies? Are you not 
going to make friends with them 
based on eternal friendship with 
them? Are you not foing to receive 
the new generations coming up in 
Vietnam, Cambodia and Lao-? where 
our civilization spread? Cambodia is 
full of Hindu temples Our fore
fathers could po there to spread our 
civilization and religion Can you 
not lay a railway line or a road to 
reach the East Asian shores of the 
Pacific’  Can you not make that 
nearer our home’  Will we remain 
always land-locked like this? This is 
my demand on the Government. Gov
ernment should take this view that 
we are not going to remain closed 
there for all time to come Let us 
not think that we are go>ng to remain 
confined there. Unless there is a road 
leading to the other countries of the 
world on the east, there will be no 
development in the north-east. The 
people will have parochial and tribal 
minds, remaining confined in their 
own social atmosphere, in their own

narrow thinking, thinking about their 
own clans and tribes. Let them have 
some light of civilization and some 
international relations. It will not 
bring only danger for us; it will bring 
in happiness, culture and friendship. 
You may think that, if you build such 
a road, perhaps j,ome day there will 
be a conflict and the other countries 
will exploit. We need not have this 
fear. There was the Stillwell road in 
the last Great War, the road through 
the Patkai hills into Burma. Did it 
bring the Japanese? No. But it 
brought lakhs of Indians who were 
forced to leave Burma and come to 
India for shelter. That was in 1942. 
There was the road to Pallel through 
which Netaji Subash Chandra Bose 
brought the Indian army, the Azad 
Hind Force, to make India free. There
fore. roads also bring blessings for us 
roadc of which we can take enough 
pride

So, 1 submit to the Government thdi 
this region should not be neglected. 
There are provisions for building roads 
by the Centre in the Union territories. 
Will the hon. Members believe if I *>av 
that even now people have got to rope- 
walk m order to reach certain stations 
m Arunachal Pradesh? Not to speak 
of hanging cane bridges, rope-walk
ing! The officeis who are posted 
there do not go for fear that they 
may fall down thousands of feet if 
they miss—just like that acrobat in 
America who, walking on a rope fell 
down and died. Therefore, roids have 
to he developed The per capita 
expenditure in Nagaland is the high
est in India. To go to Nagaland, to 
visit Kohima and Mokakchung, there 
is no good road, passable throughout 
the year. I have been there. I have 
the experience A stretch of 45 kms. 
will take you six hours Even today 
roads which are financed by the 
Centre and built hy the State Gov
ernments or the Central PWD are not 
fit to be used all the year round

Now, I would say something about 
the Border Road Organization. In this 
Organization, there are forty thousand
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civilians a» othe civilian employees 
of the Government of India. Their 
services have been lent to the General 
Reserve Engineer Force for building 
border roads but they are serving 
under military officers like slaves. 
Whenever they are tried for any com
plaint, they are punished under 
the army rules and put under 
quarter guard; they are locked up. 
Even to ask favours, two jawans es
cort them on both sides for producing 
them before the Commanding Officer. 
They do not have the liberty like 
civilian officers serving under the 
Government. While they are under 
thi.s Ministry, their grievances need 
to be looked into properly.

As we know, there is a quota
reserved for scheduled castes and 
scheduled tribes in services. The hon. 
Minister of Defence an the Minister 
for Shipping and Transport belong 
to the weaker sections of the people. 
I make a complaint to them that for 
the last thirty '•oi'- more particular
ly after ISfl’J the quota resprved for 
the scheduled cartes and scheduled 
tribes has been denied in the matter 
of recruitment as civilians m the Bor
der Roaris Organisation or the General 
Reserve Engineer Force According 
to the reservation quota of 22.5 per 
cent for scheduled castes and scheduled 
tribes there should have been 8820 
people belonging to these communi
ties m this total strength of 40,000 
but no single soul belonging to sche
duled castes and scheduled tribes of 
North East has been recruited. The 
recruitment centre is. at Poona. People 
living in North-East have got to run 
to Poonu for taking employment at 
their own expenses. Can they qo there 
t0 appeal for their recruitment test? 
They cannot go The persons 
who are already employed in the 
Border Roads Organization bring in 
their relatives and village men The 
quota reserved for scheduled castes 
and scheduled tribes is being denied.

I, therefore, want that the Border 
Roads Organization which is under 
this Ministry should be completely 
overhauled. In my town Town, Tez-

126 LS—10

pur, there is the Eastern Base Work
shop. There, the civilian mechanics, 
attendants, cleaners and others'work 
like slaves under military commanders.
1 am well conversant with their diffi
culties. In the last assembly elections,
I had to write to the District Magis
trate as they were not allowing the 
persons to go out to cast* 
their votes. If they go, they do 
not get wages for the day; if they 
avail themselves of leave by one or 
two days they do not get wages 
two more days also. These are the 
true complaints and I stand by what 
I say. Why is such treatment meted 
out to these people? They are civi
lians employees and should get the 
privileges of other civilian employees.

I Would also like to tell the hon 
Minister that these civilian employe
es are temporary and casual. They 
are kept for two months and twenty 
nine days and then after a break of 
two days are again employed for two 
months and twenty-nine days. Like 
this they have been continuing for 
the last 10-15 years*. This requires to 
be completely changed and the emp
loyees treated properly.

Now, I come to the question of 
bridging Brahmputra. I would 
request the hon Minister to go through 
the Report of his Ministry for 1977-78 
There is a provision for the Centn' 
Government taking up roads connect
ing diffetent States Now. North-East 
is a composition of several 
States and Arunacha] is a 
cut vc* surrounding the North-Eastern 
tip of Assam There is no road 
connectiong the either part of the 
State across the river Brahmputra 
There has been a persistent demand 
for the last 11 years foi a bndp» ovei 
Brahmputra from Tezpur to Silghat. 
This has to be done by the State Gov
ernment because the connecting road 
is in the list of State roads. But this 
bridge, if built, would connect the two 
parts of Arunachal Pradesh through 
Assam and then to Nagaland, Mani
pur and Meghalaya. This is the 
shortest route. It costs Rs. 27 crores.
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A  survey has been made. But the 
money is not there.The North-Eastern 
Council has submitted a proposal and 
it is pending with the Planning Com
mission. What is the Planning Com
mission? It is a clog 1*1 the wheel of 
progress in this country. The Plan
ning Commission does not give clear

ance for years together for projects 
submitted by backward regions and 
the Governments of backward, states. 
In the north east which is neglected 
for the last 30 years why 30 years? 
even more—the North-Eastern Coun
cil has demanded the money. They 
have submitted project reports but 
they are not being accepted yet.

So, Sir, while making my demand 
once again for the construction of 
Silghat-Tezpur bridge which costs 
only Rs. 27 crores, 1 will continue 
to do until the Government makes 
a declaraiton granting it. I am 
coming to the question of making 
the Brahmaputra navigable. While 
there are no roads, the Brahmaputra 
is the only means of communication 
in Assam and in the north-east re
gion of the country. After the 1050 
earthquake the river has become 
shallow. There are two dodgers sta
tioned at Gauhati for the last so many 
years. The dredgers are there to 
dredge the river and to make the bed 
navigable but they are lying idle. 
There is no driver to operate it. There 
are no technically-qualified people to 
run it. Some little work was done 
2-3 years ago and good results were 
obtained Upto Dibrugarh the river 
was navigable and could be made 
navigable even to-day provided some 
labour is done and some effort is mjdo. 
But we find that it is going to be com
pletely silted and filled up with s^nd, 
w ater overflowing the banks, eroding 
them and destroying the villages and 
the entire civilisation of the people. 
This is the eastern granary. What 
is Assam? Assam is two arms 
stretched both sides along the river 
Brahmputra. It is producing 30 lakhs 
tonnes of rice every year. It is feed
ing itself, the hills, its rice is being 
sold to other parts of the country

and smuggled outside. Assam produ
ces tea which earns us valuable 
foreign exchange. That is the black 
gold and the road transport is helping 
to carry it to the markets of Calcutta. 
Incidentally, it also helps to carry 
tea into the smugglers’ markets of 
Amritsar. Wagibunder, Sundemagar, 
etc. Trucks are coming every day— 
diesel trucks of transporters of dif
ferent parts of the country. They 
carry thousands of truckloads of tea. 
Our valuable tea is being smuggled 
out into Pakistan and through Tri
pura to Bangladesh and other count
ries without paying the revenue to 
the government. This is also to be 
noted. Amritsar is the clearance de
pot for all the good tea into 
Pakistan and then onwards to other 
countries without paying the neces
sary customs and excise duties. That 
is also to be noted.

I submit that these three are the 
basic demands of the people of Ab- 
sam which should be taken up by 
the government and improvements 
made and sufficient money allocated. 
Of course there are figures which, 
for want of time, I will not quote. 
These figures will show how much 
discouraging it is for the people of 
Assam and the north-east. These fig
ures should be considered

MR. CHAIRMAN: Please conclude.
SIIRI PURNA SINHA: Sir, you

will be surprised to hear it. For Ma
harashtra—I am reading from the 
statement showing the cost of n'hemes 
and expenditure incurred upto 1976- 
77 from the Central Road Fund— 
the allocation is Rs 2341.97 crores; 
Rs. 1269 crores for Tamil Nadu; Rs. 
1874 crores for West Bengal: Rs. 705 
crores for Delhi; even for the cen
trally administered Nagaland it was 
Rs. 24 crores: Meghalaya—Rs. 22 2ft 
crores. Comparison of these figures 
is more discouraging. I want that 
more money should be allocated for 
the development of the backward 
areas of the north-east, along with 
the other backward areas too, as the 
north-east claims a special preference 
because of the neglect for the last 30 
years by the erstwhile government.
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With these demands I thank you 
very much for giving me time. I 
conclude.

SHRI C. N. VISVANATHAN (Tirup- 
pattur): On behalf of Anna D.M.K.
I support the demands for Transport 
and Shipping. I am also proud to 
say, as the hon. Minister knows very 
well, that Tamilnadu is leading in 
-the road transport as compared to any 
other State in India. But, unfor
tunately, due to cyclone road link 
has been affected very much. The loss 
in Highways has been roughly of 
Rs. 20 to 35 crores. Though the grants 
were very much less, yet he has 
to look into Tamil Nadu National 
Highways and also State Highways.

Regarding Highways in Tamil Nadu, 
we are proud that nearly 75 per cent 
ol the roads had been covered with 
the black surface and also with the 
metal. But, unfortunately, due to 
cyclonc, there was huge loss on the 
Highways IRTDA meeting was held 
on 5th October, 1977. It was clearly 
stated that Tamil Nadu and Andhra 
rural roads arc of much importance. 
The Minister of Slate in Tamil Nadu, 
Kon’ble Ponmyar, also suggested that 
rural roads will be developed by the 
persons who will get permits Those 
permits will be given to those persons 
who will undertake the development 
of rural roads and laying of pancha- 
yat roads. This is the first time that 
this has been introduced in Tamil 
Nadu and Andhra Pradesh The road 
permit wil lbe given to the owners 
who will undertake the responsibility 
of repairing the rural roads and re
pairing of the panchayat roads. I am 
suggesting that this method may be 
followed throughout India. The hon. 
Minister also supports this view to 
make rural roads very efficient.

Our industries and other depart- 
ments are dependent upon the rural 
roads.

I am very much thankful to the 
lion. Minister to have made a state
ment on February 27, that he wanted

Transport and Shipping Department 
to .be included in the core sector. This 
may be included without any delay.

I also support the statement made 
by the hon. Minister on February 27 
in the Conference of the Association 
of State Transport Undertakings. The 
Minister very well stated that this, 
sector is of great importance in the 
country which is giving ample oppor
tunity for employment. But, unfor
tunately, for the last 30 years this sec
tor has not been given proper grants 
and proper money.

I am requesting that the Janata Gov
ernment which is in power must 
recommend to the Planning Commis
sion to include it in the core sector.
14. hrs.

In the Conference, the Chairman of 
the Conference—Shri S. V. Ranade— 
had, also stated that the Government 
policy should be that transport must 
be in the core sector. Government 
should not make any delay in this re
gard. I request that this Government 
should take immediate steps to streng
then this Department by including 
Transport and Shipping in the core 
sector. Further, Sir, we have to see the 
position of India is in respect of vehi
cles compared to other countries. I 
am not taking the European nations. I 
am only taking the eastern Asian na
tions. According to the statistics of 
1975 our vehicles m India are to the 
tune of 23.5 lakhs. If you compare it 
with the population in India the posi
tion is this. The vehicles ratio is 
three vehicles to thousand persons xn 
India while in Thailand it is 24 vehi
cles per thousand persons and in 
Japan, 257 vehicles per thousand per
sons. This is the position in those 
countries. So, it will be seen that 
India is very much poor in this res
pect.

Then, what about the income from 
the Transport Departments? In 1975-76 
Rs. 1320 crores was the income from 
the road transport departments alone. 
But, the expenditure of both the Cen*
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tre and the States comes to Rs 320 
crores alone That is to say the net 
proht trom transport the Government 
is making is Rs 1 000 crores

But unfortunately Sir the Govern 
ment is not looking to the transport 
^nci highway needs of the country m 
a proper way Therefore 1 request 
the hon Minister to kindly look into 
this I request the Minister who had 
seen the Vishakapatnam port which 
had been damaged b> the c j clone also 
to come and visit Nagapattmam 
Pondicheiry and Cuddalore These 
places have been hit by the cyclone 
and there has been a complete damage 
I request him especially to visit 
N is'aputtinam which has been com
pletely ruined This has been a ver> 
good port which has been exporting 
salt and tanneries to the neighbouring 
countries

But now this port has» been com 
pUtely damaged So I request the 
Mu ister to visit Nagapattinam once 
an see that proper steps are taken 
in this regard so that the exports from 
this port will go on smoothb

Lastly I wish to refer to one thing 
which has been stated by one Dr 
Snmvasan who is an expert m traffic 
Ho has been awarded a Nadirsbah 
award He has given a very good sug
gestion to the government regarding 
national permits He has suggested 
that 5300 to 10000 national permits 
may bt *,iven without delay I do not 
know whj the Governments the Cen
tra ind the States, do not gne these 
national permits If these permits are 
given automatically the unemployment 
piotlem wll be solved to some extent 
It may be said that the cost of diesel 
etc whuh we are exporting may artect 
these things But, at the sime time 
it must be remembered that lot of 
employment opportunities will be given 
to nutomobile industry tyre industries 
etc I request him through you that 
more national permits should be given 
I request him to use his good offices 
and ask the State Governments to

make 100 per cent improvement m 
respect of issue of national permits 
compared to what the old Government 
did Theie will not be any bargain
ing or any corruption in granting the 
peimits If we improve the sjstem 
of g.ving national permits I°* lorries 
etc we will improve the income by 
waj of taxation both to the Centre and 
to the States

With these words 1 conclude and 1 
thank >ou very much for giving me 
the time

SHRI SASANKASEKHAR &ANYAL 
(Jangipur) Sir my friend* the previ 
ous speakers have ver\ abl> (and 
atleitionately 1 should aa>) exposed 
the apathy of the Government towards 
this matter In the matter of shipping, 
and transport I would onl> plead 
beciuse we from these benches ate 
friendly critics and the friendly watch
dogs of the Government though wt 
are not identifiable with them that 
the} should shake off the apathy and 
resummon the dvmmii energv that 
thej exhibited when the\ took ofl\ce

I tome from a plare where Faruk- 
ka is situated Farakka is an interna
tional proposition When Firakka 
complex was contemplated m the 
map there was an inland harboui 
After this House came into existence 
in the course of several sessions 1 
put the quebtion whether the harbour 
is i  part of the propel or not they 
said that it was part ot the p r o j e c t  

But nothing has betn done Why 
nothing has been done as yet' That 
IS a part of my constituency SUll 
nothing has been done If the national 
harbour w pul mto harness then 
in Ilaldia and m Calcutta as also m 
Farakka there will be sophisticated 
vebsels powerdnven ships, steam 
boats, can come up and goods traffic 
will flow There will be brisk 
movement o! goodb and passengertra- 
ffic Why has that not been done? 
This is my friendly question Secondly 
xt has been stated that originally it 
was a part of the plan Trom Farakka 
to Allahabad it «  navigable Now
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they say that is not navigable. Why, 
because Congress managed to get 
illegible 40,000 causes of water.
Indira Gandhi managed 24 chan
nels in the upper stream in 
U.P. and through booster. The result 
is much of the flow has been lowered 
down even in the lean weeks. If we 
withdraw some of the flow of water 
through the channels, there will be 
sizeable quantity of further flow of 
water and between Allahabad and 
Haldia or at least from Calcutta to 
Haldia there will be flow. There will 
be blooming factory and mills on 
cither side of the rivers from Farakka 
to Hooghly basin.

Now, the C.I W.T.C.. Corporation, 
has been pleading with Government 
lor facilities to carry on goods traffic 
and passenger traffic along the river 
route through the Sunderbans upto 
Assam and upto Bangladesh and 
even beyond. We can have interna
tional relations through these channels. 
But why have they not been doing 
anything in this behalf? My submis
sion js this that when once you have 
taken up the matter, to keep the pro
ject idle and throw money on it is 
the worst crime of the Cabinet. I am 
not saying in anger but in anguish. 
The people held high hopes, threw 
up the Janata Government to the 
heights propelled by their velocity of 
their own enthusiasm. But, is that 
remaining still? They are either 
static or even retrograde. Delhi has 
found the fall of many an empire. 
They went away and they never came 
back. Indira Congress went out like 
the Britishers and like the Britishers 
Indira Government will not come back. 
But. if this is the way the Janata Gov
ernment behaves, you will also go 
away and you will never be able to 
come back.

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANPORT (Shri 
Chand Ram); Therefore, you will come 
back.

SHRI SASANKASEKHAR SANYAL: 
I am hoping also at this age of 77

that we shall go there. I shall be the 
Minister of Shipping and Transport.
1 do not want to waste your time.

Mr. Chairman, you have been good 
enough to call me out of turn. Re
garding the shipping, one matter I 
want to touch. In Bombay freight 
charges for loading and unloading are 
absolutely minimum. So, the goods* 
which are sold, by carrying them in 
ships, in Bombay market are much 
cheaper than the goods which are 
sold in the eastern and north-eastern 
ports including U.P. We have to pay 
more because we have to pay more 
lor the freights. Therefore. I will 
plead with the Government that this 
is a matter which the Corporation 
should consider and the suggestions I 
have given may be accepted. This 
will improve employment potential. 
There will be plenty of people who 
will be provided with employment il 
the national artery and the spinal 
chord of the international forum is 
taken up—I repeat that—I am still en^ 
tertaining high hopes for this Govern
ment. But, unless the Government is 
on its legs, writing on the wall is 
very clear.

SHRI B. K. NAIR (Mavelikara): 
Sir. I only want to make certain 
observations on these Demands for' 
Grants. It is not my intention to 
find fault with this Government or 
proposals made by this Government. 
After all this country will go on for 
centuries and Governments will come 
and go. The previous Government 
had shortcomings. There are certain 
distortions. But then, Sir, how can we 
overlook the colossal achievements 
made by the previous Government. 
My friend here was referring to em
pires. Now. the old thrones in Delhi 
are being occupied by the successors 
of Moghal Kings. The latter day 
Moghals had set up a tradition. As 
the father grew old, the son and his 
aocomplic joined together and put 
the old man in jaiL Later when it 
came to sons turn, he also shared the 
same fate. Let us not follow their 
example. Let us recognise there are
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good things done in the previous years 
Of course we want our country to 
progress even further But I am sure 
of one thing Even after the Janata 
Government goes out of office may 
be after 5 years may be 10 years, if 
they like after 200 years even 
then pioblems will remain in this 
countrj Iven them I am suie the 
Ganges will not be flowing with honey 
nor the Jamuna with milk Shortages 
wdl continue to be there It is a huge 
country with 60 crores of population 
There are many problems So what 
is the use of casting aspersions like 
this unless it is intended to cover up 
their own weaknesses, short comings 
Sir, this is a national question in so far 
as the transport is concerned Theie 
are three ireans of transport—one the 
railway, the other the roadways and 
the third shipping With regaid to 
railways and in fact with regard to all 
the three means of transport there 
is a lack of clear policy Mr George 
Fernandes was explaining the new 
schemes for expansion of industries 
He intends to set up about 450 Dis
trict Industrial Centres These dis 
tnct industrial centres—a good many 
of them a few hundreds of them—are 
gomg to be situated m backward and 
hilly aieas If the industries are to 
be established m these areas whether 
laige scale or small scale transport 
is the basic infrastructure We do not 
say that Kerala is a backward State 
either from the point of view of educa
tion or from the point of view of 
availability *f raw materials or skil
led personnel But m the mattrr of 
railwavs

Now what is the average mileage 
of railway lines in our countrv,) The 
total length of railway lines is over 
60 000 kilometers and the total popu 
lation of our countrv is about 60 
crores So It works out to one thou
sand kilometers per crore of people 
The total population m Kerala is about
2 crores We are legitimately entitl
ed to two thousand kilometers of rail
way lines whereas actually our share

is only about 800 km It is certainly 
on the low side To make up the 
shortage of railway transport system 
we have got to depend upon road 
transport which is comparatively 
costly For the improvement of in
dustries we have got to provide the 
basic infrastructure that is transport 
I evpect Mr Bamala too would be 
coming foiward with his own big 
schemes for agricultural development 
How are we going to transport these 
goods we are going to produce without 
sufficient road and railway systems’  
Witiout transport facilities, estab
lishment of industries in the 
rural areas cannot be a success 
Tim is a basic thing Priority
should be given first to the 
backward States and backward 
States and backward districts for the 
development of transport system But 
we ire lagging in this respect We 
ha\e miles to go before we satisfy 
our transport needs in all respects 
But even now, theie is no policy with 
regard to developmment of transport

Th«re is the other aspect Mr Fer- 
nande-, was also emphasising the need 
for generally improving the b ick 
ward ar<*as So, Sir m laying down 
the tran->poit schemes priority should 
be uven to backwaid states and back
ward districts All this talk of deve- 
lopim n1 and improvement in rural 
economv cannot succeed unless due 
attention is paid to internal trans
port development Mi Fernandes' 
scheme of district industrial centres 
within a period of four years cannot 
succeed unless the backlog of rail 
and toad transport is made up, other
wise it will not succeed even m 10 
or 2 * vears It will take a lot of 
time and we are m for a lot of oi  ̂
appointment even after the Janata 
rule

Of the three main transport sys
tems we have—rail road and ship, 
the entire railway system is owned 
by the state, except for about a few 
score miles With regard to road 
transport also pnvate transport is 
very limited in the ease ot passenger
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transport because all the States are 
running their own state transport 
Corporations. In regard to shipping 
also, the state's share is substantial 
though it is not a majority share. 
So the state’s responsibility in res
pect of all the three systems cannot 
be overlooked or minimised. There
fore, unless the state lays down its 
policy and comes out to meet its ob
ligations with regard to the develop
ment of transport,, none of our other 
development programmes will go 
ahead to the extent we want them.

Now I come to the road transport 
system. I have spoken about the shoi- 
tage of the railway system in Kerala. 
I am particularly referring to the 
Alleppey district. This area is in 
a mood to develop. It was supposed 
to be a backward area; strife-ridden 
and all that and a lot of time has 
been wasted But now industries arc 
coming up But when we talk of 
extended railway Hne to Alleppey, 
the Railway Minister asks unless you 
develop and unless there is scope for 
future development, how can you put 
in railways; the railways have to 
be economical. On the other side, my 
question is;: how can we develop 
without the railways? The point is: 
which should have precedence? Rail
ways or development. Give us the 
railway and we will develop. All the 
possibilities are there. The raw ma
terials are there; some small indus
trial units are already there; also 
big units coir industry, fishing industry 
mining industry. They are all com
ing up. A  stage has been reached 
that unless we get the Emakulam- 
Alleppey railway line further deve
lopment will suffer a serious set back. 
We have always been crying house 
about it. But somehow the old-tra- 
dition continues in regard to Kerala. 
There is a saying in Kerala: Delhi 
door ast; Delhi was always far oway 
so far a? Kerala was concerned. Even 
now it is so Nobody listens. We are 
not political heavyweights. Kerala is 
a small state. Nobody cares not even 
in the Janata dispensation Unfortu
nately, people did not have the good

sense to elect a Juvalthan man to 
Parliament. We are all on this side; 
we are neglected in general. Mayb* 
it is part o f our heritage; the old 
scheme of things continues; being far 
away we are unable to pull the 
strings.

1 was referring to the Railway 
Minister's insistence on having 
development first and then arilways 
coming. Neverthless I feel that 
priority should be given to the basic 
need of having a railway line, the 
Alkppey-Emakulam line. I did not 
raise this issue so far this time be
cause I had given up hope getting 
anything like that done by the Janata 
Parl.y. I am however taking this oc
casion to mention this aspect because 
it it abo part of the transport prob
lem.

With regard t0 the road transport, 
Kerala State had submitted a num
ber of schemes to the Central Gov
ernment. There are five or six instan
ces of bypasses having to be cons
tructed, a few miles, five or ten kilo
metres each just to avoid cities or 
big towns. The entire Kerala is a 
semi-urban complex. There are 
areas in Kerala where w e have 
a population of three thousand per 
km. in many places and in my own 
district Alleppey, it exceeds that fig
ure and still our Railway Minister 
does not condescend to give us the 
much-needed Railway line. Leave 
that apart, these by-passes are in
tended just only to by-pass 
the centres of heavy popu
lation such as are—Quilon, Alleppey, 
Calicut, Cannanore, Mahe and Telh- 
cherry. These are on the highways 
which cannot be allowed to pass 
through the big towns because a lot 
of land is required and there is a lot 
of congestion and the speed of traffic 
cannot be maintained. The Govern
ment of Kerala have asked for these 
bv-passes and that representation has 
been pending with the Government for 
over five years. Evan the other day.
? representation was submitted by so
nr.anv of us, MP«? f»*om K<*raJa. and 
we waited upon the Prime Minister.
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But the Prime Minister had an al

ternative to suggest He asked “why 
do you not meet your requirements 
out of your own resources’  ’ Our 
resources are limited Already the 
otate Government is spending its ma
ximum possible on roads Even that is 
not sufficient If, is a developing area 
I would request the Minister to look 
into this proposal about the six by
passes, which l have mentioned 

There is also the question of lea- 
iignment of the National Highways— 
Nos 17 and 47 which will lielp con
nect Boimbav to Kanyakuman and 
it will be a big step of advancement, 
a step towards further integration It 
will also speed up transport and faci
litate the movement of goods It is a 
much needed amenity that should be 
provided for Even in that case Shn 
Morarji Desai has not been 
very considerate, but I hope he will 
still give it proper consideration

Let us take the question of shipping 
In shipping as I was submitting the 
majority is under the private owner
ship But still the State Shipping Cor
poration has its own political commit
ment The entire world of shipping 
is passing through a crisis Mainly it 
is due to the hike m oil price and 
secondly it is also due to International 
recession We are also suffering on 
that account Even though our friends 
would «?iy that oil price has nothing 
to do with it was a big factor m creat
ing recession m the world But al
though we got a small share of it, 
ethers had to pay a high
price because of the hige in the oil 
price Because 0f that, the
world of shipping is m dol
drums However in India we have 
been able to do a substantial lot to 
save our shipping mdustr> The Ship
ping Corporation of India I should 
say has been doing SOme good work 
But then two things can be done by 
the Government by way of substantial 
assistance to our shipping One is, 
mainly we are going in for industrial 
and agricultural growth and export 
expansion we are going to export

even wheat and other foodgrains How 
are we going to export them’  We 
should remember that when we got a 
loan and gift from USA, many years 
ago -the* were sending us. a bad 
qualttv wheat and calling it a charity 
—thev insisted that the entire wheat 
should be carried m their vessels so 
that whatever loss they incurred be 
ca lss of the supply of wheat at cheap 
rate or free of cost they could make 
it up m part because of the shipping 
ire 1 ht Even the USSR they were 
ms sting when we had to repay the 
two -nillion wheat that the entire 
wheat should be sent in (heir vessels 
Whether it is a capitalist country or 
a socialist country ever> country is 
insisting on this and they look to their 
own trade and their own profit

Wh> should then we not do it’  
When we go in for a big programme 
of expoit why should we not why a 
poor tountry like ours should not 
m M St on this particular aspect that 
whatever we export whether it is iron 
01 mica whatever stuil we export in
cluding the export of engineetmg 
goodjs to the Arab countries that all 
these exports should be in our own 
ships’  There is another aspect ot it 
Because of the clear case of high price 
of oil all this set back is there So, 
wh should we not go in ior a laige- 
scale subsidy of interest to the ship
ping companies’  It is necessary that 
we go in tor a scheme of subsidy It 
is m our own interests

In Kerala State we have some 
minor ports, Apart from the major 
port that is Cochm The Cochin hai- 
bour had a bug dredger Lord Willing- 
don. It had been in service for 50 
years The Cochin harbour including 
the Wilhngdon island had been created 
by the efforts and labours of this re 
markably serviceable dredger The 
other day, on 21st February last, this 
dredger went down sea. There has 
been a lot of hue and cry by the work
ers and members of the public that 
the dredger should be salvaged But 
the port authorities said* ‘ We are giv
ing it up It is nul worthwhile We
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will rather go in for a new dredger.” 
That approach should not be there. 1 
understand it sank only the day aftei 
it was taken into the waters after 
repairs. That was due either to the 
neglect of the Engineering Depart
ment or the repairing workshop or it 
wa* due to careless handling. In any 
case 1 suggest that efforts should still 
be made to salvage this invaluable 
piece of equipment and make it ser
viceable once again because a new 
one may not be able to serve the pur
pose equally well.

Sir, the bridge in the Alleppey port 
is well over 60 years old. The bridge 
serves the purpose of taking the goods 
oat to some distance into the sea lor 
loadmg into the country boats. Now 
the bridge is unserviceable and so 
shipping of goods at the present has 
become absolutely difficult. As a re
sult. about 30 0 0  workers remain un
employed. Hardly any ship calls at 
Alleppey port. I would, therefore, sug
gest that the Government should take 
immediate interest in assisting the 
State Government in repairing the 
bridge at the Alleppey port.

Another thing is about waterways 
in Kerala. The main excuse given by 
the authorities for not giving us our 
own share of the railways is that we 
have extensive waterways. No doubt 
waterways used to provide the cheap
est means of transport and if developed 
properly that will continue to be the 
cheapest means of transport. But the 
waterways in Kerala are now unus
able because of silting up and being 
overgrown with weeds. When we are 
going in for Highways and when we 
are going in for the development of 
railways and long-distance roads, why 
not we give proper attention to the 
development of major waterways in 
the country? There is no question of 
having to build new waterways at 
least in Kerala. They are there. It is 
only a matter of repairing and main- 
tailing them properly and making use 
of them. Unleer the Central Govern
ment pays some attention and takes 
upon it the responsibility of partly

meeting the expenses on waterways, 
the State Government by itself will 
not be able to meet the entire buiden 
as it is entirely beyond its means. We 
have to give a new look to the entire 
problem.

Let me re state the new aspects of 
policy which I would like to emphasise. 
First, there should be priority for back*; 
ward areas, backward States, next 
development of roads and railways and 
then putting our shipping industry on 
a healthy footing. Frorr. that point 
of view I would suggest that all our 
export and irnpoit trade should be 
handled by our own ships.

SHRI BAPUSAHEB PARULE- 
KAR (Ratnagiri): J rise t0 support 
the Demand’s piesented by the Mi
nistry. At the tame time, I congra
tulate the hon. Minister for the per
formance of his Ministry during the 
last 12 months. Many good things 
have been done by his Ministry. As 
the lime at my disposal is short—I 
believe it is only 15 minutes—I don’t 
intend to dwell upon them. I intend 
to make a few suggestions on the 
different wings of his Ministry.

The Report which has been pre
sented, gives a very sorry and, if I 
may say so, dismal picture regarding 
the representation given to the Sche
duled Castes and Scheduled Tribes 
in the various wings of the Minis
try. Just a look at pages 152 to 157
will show that the Ministry has
totally violated the directions given 
in Article 46 of the Constitu
tion which lays down that the inter
ests of the Scheduled Castes and 
Scheduled Tribes are t0 be promoted 
with special interest— 1 would em
phasize the last two words—and we 
should protect them from social in
justice. If we read these schedules 
in Appendix 13, we will find that in 
Groups A, B and C of the services, 
the percentage undei scheduled castes 
and scheduled tribes is somewhere 
between 7.5 and 12: while in Group 
D under non-Sweepers, the Harij«ns 
are recruited to the extent of 17 per 
cent whereas under Sweepers, Hari- 
jens and Scheduled Tribes are re-
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cruited to the extent of 100 per cent 
in all the wings—namely, the Trans* 
port Wing, the Roads Wing and all 
other wings. If I may be permitted 
to say so, this is most deplorable. 
And I have no words to express my 
agony about this. (Interruptions) I 
wish that in the coming year, the 
Ministry would give a better perfor
mance in this particular connection. 
At least a foot-note was expected 
to be given by the Ministry. There 
may be some difficulties for them.

I went through all the report. But 
I did not find a word as to why 100 
per cent in Group D (Sweepers) 
posts given to Harijans, especially 
when my friend, Mr. Chand Ram is 
heading the Ministry.

The second point is regarding the 
inland water transport I went 
through the entire Report; and I feel 
that the performance is not very 
much inspiring. Everybody knows 
that Edmund Hillary came from his 
country and made a feat by going 
from Calcutta to Gangotri, that too 
against the current Instead of tak
ing any inspiration from this, we find 
that many of the services in these 
inland waters, creeks and rivers have 
been discontinued.

I would invite the attention of the 
Minister to page 88. There, we find 
that the river service on the Ganga 
between Patna and Ghazipur has 
been discontinued from 31st October, 
1977 because of losses. I am unable 
to agree with this thinking of the 
Ministry. I will dwell upon it in de
tail when I come to the question of 
Moghul Lines. That there are losses* 
has been mentioned in the Report 
But the figures of the losses are not 
given. 1 do not know whether it is 
a mistake or not That place has 
been left blank. I would invite the 
attention of the Minister to thj* four 
lines from the bottom of the first 
paragarph of page 88 It says:

“This service carried about nine 
thousand tonner of cargo from  
Novemfer, 1976 to October, 1977

and earned Rs. 2,65 lakhs by way 
of freight resulting in loss of Rs. 
lacs during^this p er iod ...."

(Interruptions) No explanation has 
been given for the loss. This is not 
the only servive which is being dis
continued.

At page 91, we find it mentioned 
that the service between Calcutla- 
Karimganj-Calcutta, and Calcutta- 
Dhubri-Calcutta routes is to be dis
continued; and th« result is that 631 
persons would be out of employment. 
In the days of growing unemp.oy- 
ment, I feel this performance is add
ing fuel to the fire. No reasons have 
been given; the only reason given is 
that it is not profitable At least 
these services should bn (rated as 
public utility concerns and not as 
commercial undertakings

Again, I find from page 88 that the 
landing craft tanker service between 
Colgong and Karagola, which was 
started from 23rd August, 1976 is to 
be discontinued from 30th Jun<», 1978.
I would suggest that this. mland wa
ter transport should be developed. 
The people living on bo*h. aides of 
the rivers and creeks of this country 
have no other means of transport. 
Bearing this in mind, 1 would re
quest the hon. Minister to do better 
next year, as far as this J3 concern
ed.

Coming to the question ox co-ordi
nation of transport, I would support 
the suggestion of Shri Lakkappa that 
there should be co-ordination bet
ween the three services. At many 
places we find that there is no co
ordination. To give an example from 
my constituency, if I wore to go by 
steamer and get down at Ratnagiri 
port, there are no buses. People have 
to wait overnight. If we are at Kol
hapur, to get bus for Konkan we 
have got to wait for hours In 
Osmanabad, district the position j s  

the same. I would lequest the hon. 
Minister to have a national trans
port policy so that there could be 
coordination between all these wings 
or different system^ of transport
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At the same time, I would also re
quest that there should be a similar 
scheme lor metropolitan transport. 1 
find from the Report that Bombay 
City is the only city which is running 
its State transport on profit. In the 
other metropolitan cities like Madras, 
Delhi and Allahabad the State trans
port. is running at a loss. Since they 
are industrial towns, where the popu
lation is increasing rapidly, I suggest 
that some policy should be chalked 
out tor them

Another suggestion that I would 
like to give to the hon. Minister is 
with regard to the crew and the sail
ors working on the countrycruit. In 
the West Coast of Maharashtra a 
number of countrycrafts are operating 
and good.; are transported. Though 
there a compulsory insurance
scheme lor the sailors working on 
ships and liners, unfortunately, for 
the poor sailors and crew working on 
the countrycraft there is no insur
ance Many a time in the accidents 
due to cyclone or other reasons, the 
ships smk and the sailors and crew 
lose their lives. Their family mem
bers are just thrown to the winds with 
nobodv to look after them. So, I 
would request the hon. Minister 'hat 
therc fhould be a compulsory insur
ance scheme for those working on 
tht* rountrycrafts.

Then I come to the performance of 
the Mughal Lines. In this connection.
I have written a letter to the hon. 
Minister on the 23rd November. He 
informed me that the matter would 
be examined. I waited for fhree 
months. I again sent a reminder on 
the 14th March. I am sorry to men
tion that no reply, not even an ack
nowledgement, has been received 
Therefore, i  feel it is my duty to ven
tilate here the grievances of the peo
ple of Konkan, as far as the services 
offered by the Mughal Lines Limited 
is concerned.

The Report at page 15 mentions 
that these Lines have completed 100 
years of their existence in 1977 and

the overall operating results of the 
Company showed a gross revenue of 
Rs. 31.49 crores and gross profit of 
Rs. 3.84 crores in 1976-77. While this 
is the gross profit, the Report also 
mentions that the Konkan Passenger 
Service run by the Mughal Lines is 
incurring a loss and in the year 1976* 
77 the loss is Rs. 50.24 lakhs. The 
reason given for this loss is the un- 
econonmic freight structure—that is 
what is mentioned at page 16. With 
due respect, I would like to inform 
the hon. Minister that this does not 
seem to be correct. I would request 
him to examine this question again.

This Line was nationalised in 1973, 
and you will be surprised to know 
that within one year after the natio
nalisation, the fare was increased 100 
per cent, a unique feature of this 
particular company, and Government 
sanctioned that increase. To Unstar
red Question No. 4208 dated 20th .Tuly. 
1977, a reply has been given to me 
where it has been mentioned that in
creases were sanctioned as under: in 
November, 1973—30 per cent; in Apr'l,
1974—10 per cent, in November, 1974 
—60 per cent. So, between November, 
1973 and November, 1974, there was a 
hundred per cent increase*. And to 
give relief to the Konkan passengers 
the fare was reduced by 14.5 per cent, 
thereby keeping the increase at 35.5 
per cent.

Now, in sPite of this increase, no 
service is being rendered to the peo
ple The nomber of ports of call is 
beflng reduced and the Report men
tions that this can be remedied by in
creasing the fare. I would like to 
utter a word of caution to the Gov
ernment that this would be improper 
and doing injustice to the lakhs of 
passengers who travel on this parti
cular line.

In this connection, Mr. Raghunalh 
Singh, Chairman of the SCI, has made 
certain suggestions*, and I would like 
to bring to the notice of the hon. 
Minister two suggestions as far as 
the passenger services ana the eons-
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tai service are concerned In his ad
dress* to the Board of Directors on 
23lh January he has said

Nowhere m the world passenger 
services have been a paying propo
sition

So that should not be taken as a cri
terion loi deciding whether the ooits 
of call should be cancelled He sjys 
further

The operation ol passenger '■er 
vices ig quite different from th it ol 
liner and bulk earner services 
Pdiseagcr services require specia
lise i attention I am therefore of 
the view thdt a separate orgamsa 
tion is necessary for handling our 
coastal and overseas passenger ser
vices ”

1 would request the hon Minister 
through you to consider this valuable 
suggestion made by the Chairman

The second suggestion which he ms 
made is this

Coastal shipping is already lan
guishing The cost of operation has 
already become prohibitive because 
of the increase m wages port dues 
etc The recent hike in the oil price 
and the increase m excise duty 
will further aggravate this position 
It is necessary that the coastal ope
rators jre compensated for 'his 
increase

I would request the hon Minister to 
consider this suggestion also

MR CHAIRMAN Please wind up
SHRI BAPUSAHEB PARULEKAR 

Regarding losses I would like to in
vite the attention of the hon Minister

° ”e fa<* rn this first meeting of 
the Consultative Committee he dec- 
^rGd that the losses were borne by 

the Government of Maharashtra the 
Government of Goa and the Centre in 
the ratio of 40, 35 and 25 So, the 
bon’s share of the loss is being borne 
bv the Maharashtra Government And 
what is the return hat has been g w n

to the persons of that State? The 
number of ports of call has been re
duced from 20 to 4 Some private 
operators were calling at 20 ports, 
others at 16, but immediately after 
nationalisation the Moghul Lines 
started calling only at four porta

One important thing to which I 
would like to draw the attention of 
the hon Minister ls'this that in the 
first meeting of the Consultative Com 
mittee of the Ministry he Jectarcd 
Governments policy that the Konkan 
service would be run on the same 
basis as that of the previous .,ear 
You know what was the response of 
the Moghul Lines They reduced the 
ports of call irom 16 to 4 and ince 
last October the ships are not tvtn 
touching Ratnagin where the Govern
ment of India have spent Rs 107 lakhs 
for the construction ol the dll weather 
port I therefore request the hon 
Minister to consider this

As for the iteason given wh> the 
ports of call have been cirn-c 1* I, 
there is a grave discrepancy 1 would 
invite the attention of the hon Minis
ter to two Unstarred Questions nJ 
the replies to them—firstly to Q 
No 4208 dated 20th July 1977 where 
1 was told that the ports touched en- 
route are decided by the State Gov
ernments thereby suggesting thu *ho 
Centre has no concern To Q "Mo 
2077 the reply was The> do not t U1 
at other ports because of limited Inn* 
sit penod But if 1 may be permit' 
ted to say so both these answers are 
contradictory to the reasons given ’ n 
the Report of 1976 77 at patje 21 
The Report mentions that Study 
Group has suggested various measures 
in order to bnng about increase in 
revenue and economy in expenditure 
like reduction of the number of norts 
of call and these measures have al
ready been implemented So t is 
because of the decision of the Central 
Government that the ports of call 
have been cancelled and not because 
of any decision of the State Govern
ment The real reason I would like 
to tell the hon Mims(»r is that the
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ships have gone very old. They con
sume more fuel. Many times, there 
are breakdowns. Service is not regu
lar. Formerly, six ships were oeing 
operated Even the Mogul Lines 
started operating with three ships and 
now only two ships are operating. 
And it is because of these reasons tha* 
there is reduction in the number of 
ports of call. Lastly, there is no pro
per check on ticketless travelling. All 
these factors contribute to losses and 
the losses are not due to any uneco
nomic fare structure I, would, there
fore. request the Minister to consider 
all there aspects and direct the Mogul 
Lines immediately to take all the 
ports of call which this very company 
was taking prior to May, 1977. fhis 
would ser\e the rieedi of thousands 
and thousands of people living in that 
area

With these word-: I support the
Demtinds 0? the Ministry.
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^TSR 63 5 iftTZ f t  f^rsr^t | 1 
f  »T̂ T WT |  #  ■jfcHI ^T f̂TT
g I 9TPT ŴF5T*T feTT 'STTcTT |  VW I
fw w *w z %'m & sr* rrgt % 1 
*vt fa r  vr  *rz %fu | r^pT
f̂ TTTTT % 1 frrq; « rm r  w w  w in
3TRT I

ff»T irf5HRT ?r?T2ffPT5f arq’Zt % 
?TW ^mrpr fvnfTsrTT rpr q 1 3Tft qr
^r?r ^  ir ?=fr «ft 1
f i r  q-? ^ffnrr inrr | f r  
fft *TR’ t  I ^ n R i^  ^JJTT ^ T f^ - 
%  ?r st, fr?? ?r ^»r^fr p̂ t  

*rc w t t  f ,  ^ rn r  i
*rre^f w  ir ^p°Fftt ?rr^nTrTT 
firfsRT? t ,  ^  ^f^TT «TT
m  ^ t t t  I  1 1  g f r
jFTTTsr % arrr ir rr^ 
jftffT fW t -sifgii, 3r?p7T qrf^nfi"
^rfgv 1 >mcr% f ^ T  t  f r  cTf?^ 
ir 5THT fTcTT t  I ^TT 5TPT ?PTT |
3ETPT ^  I 2 5 WWZ f rT n n  3I5T f^ T
f r r  tft STrTT I  I T̂TTrr TO T

I  1 f t  f r ^  JT̂ fr ^ r
E*TH ^  1

1967 t  
fTT7^ft?j?r ^ rr , %frrT girir 
«ctzt ?i?tt 11 «rar f r  ^r% t̂t aFtT̂ ft 
%% flfsrcr ^ t  «R?ft w v
t̂cTT «rr 1 SrfrJT mviftm  ?r? ^  
21 v r tr  t t  •T+̂ ii,i p̂f*T ^ v



[ *r) wT*F?rftr|TT ]

?T^Tt? TTTTT̂ pT % fre%  $?£T- 
% ^rz % 7 0 ,0 0 0  t o  fa*rr*prr i 

5ft 3»̂ T % WfaflTV I, 
tH>*TT *17 #%f3PT BTH f̂dT Ifife
^fr ? R v n ?  fsF pft |  flrarrrr 300 ,

* 40 0 , 500  * 0  srf?r *rr$ %

f*w  f*nr?TT | 1 srrrqf^FT ?pt srro 
*rr y q w  w 5 »  ^ r ¥ t  ^ ri 

^  t  1 5 ?r vTTtn^vnr srr^ T  
shp fip̂ rr 'srw 1

®fnf%»T 1 0 0  ®PTT5
55 o $wnr $w *rr iftr fV̂ rnc “Tt fr  
1976 it zr?rr *r snr wrr fw # ^  1
f̂*ti»f ?T̂ ft rT'fi ^T T?JW T

^rr ^  %, -3Rfo  79 ^ tt*  *0
w *  w  *nr p  > 1 f<*TTs? *rr^»r
?>m & f% w ft  tffcr, t t t  w  
*rV  *t*ptt, f s n m  qfrorrR' zrf ?t»tt far 

vr fp f t  j t  ^rznft 1

f w  sr*^ sttri =5rrf^

f^TT? *  fasrr fa r  £ f r  w r t  
it  s rV  T #r»n  tr q-prista *  t o t  
f a m r t  ^PTr 1 s*t t ? w  ** fsp f f r q r  

1

‘ It has been decided to get detail
ed project reports prepared by 
foreign consultants in respect o£ two 
sites, viz Hanra in Gujarat ana 
Paradip in Orissa lor setting up n 
new shipyard ’

Please omit the word “a” . cnp
“ a new”  srs* T̂T XtihtS *T?fr TTn
*ra * *  wm  JTffr # r f  w r fr  wr 
*TrT?T3r *T irfV ftpf^rTT £ f r  7T  f w n f  

sr^rr 1 wpt «r?P7!r *r ftnmnf srt*? 
W  'R  rrrPTST %, ’TTTTlW
%  * f t  3 T * T  fT R T  !®rrffT apftfap ^TT 
■‘Ttcf tt jt  % fa-j? «qpr $  4^ f i w  
■I 1 *nft «nfrenr % w  *ft fkm
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I , f t  *TT xrw WfT W  t , if ir  VfT I
%  f i r w #  TrTr?>r it ft»rr 1 

%tt % fv  srrorrcrc 
fapanr ̂ mr frfti ir art “ a New”  »r«r
f w  t  ^R-̂ fr f^FTsr ^rr wrffrr 1

mri^H'TT^ i9 6 6 * t ^ f? r  »m ^z- 
v r  ’sf ^ T ,wt «ftr ^*r *r*nr
?TV 'J®VflTT 5EPTPTT % 16 TTtf ?  o ^  
ftnrr «rr w m  u iw  f * m r

I ^  f*F*IT

| 1 % f^r *nrt ?tt ^  w t t  Tit^nr 
t o t t t  ¥1 ^  f^rr »wr % i 10

w w  fV w  t  wift »wr 't^rr ^  f^rr 1
*PTT ^ihTT A W T  n
?r^r ^fV I  ’fr ^  tt %ffr |f 
%fr?r 3fr p r n r  «fm t  «ft 
frm^rr %, *n?r ^t $ t  Tjfr i

1 9 7 7  n aft Sfarer m  i%n trr 
$*$*( TRPT*nr TT 7»T% TĤTT $
ffr g-yrm r  ir 92  Jffirsnr 
irWV ^r ^ jt  ^  «fW xsn * 1

During the Congress regime while 
in 1974-75 it was *>5 per cent, >n
1975-76 it was 78 per cent in 1976-77, 
it was 8*> per cent and in 1977-78 it 
was 92 per cent ^  ^  fVrsc

■3TTm t  i Tt *r̂ rw ?r 
»nfhr sr^r f ,  ^rff?r i
?TFR?r JTTSPT ?TTfTT =STTf?̂  f r  ^
w*TTf*PF ^nfhi^ rs^ % qn^Sr 
^sffrsfH rnT^ft i

q ^ f fq -  *mr?n ir inrc qra?r t t  
5 21  sp m  w *  5fTT% % frnr t^ t 
W  «IT I cr̂ T 5r 348 TKV? t̂PU
m3 «rr, %f^?r f m  t  f*rf>
325 ^CT¥ rcfq-T I 1 9 7 7 -7 8  5* aft 
w t t  <fi2*r % f w n r ?  % 3^ r 

*PT  ̂ % T«rr w  t  ^  
’tttrV t j t r  sT̂ r % i ftrfiffgr
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ih sn W  % <1 i t o r t  i t i x
*T?T VIFTT ^T75Sm £ I v f t  ^ T 7 , 

*flr ia ra q ite  % 
* t s t  4 *tt ^ t t  53rf?q  1 ?rm* faftPT

f a f f f S T T  *T*T ajT^ *

foffc? ^ «^ * T »R r ^ % iT T W t I

qfer w  s W
^ r f ^  v t W  f^ R T  T rq ri wfa: trsFrrte 
t t  TgT % * r < m *r % 3?rr f*$* ^ ?rr 
$  I AT* WPT TT STPTT *ftr WHT q'TS*?r 
% srN  ?̂TT f  I prt? i ^ E  *  ?[W S* 
?**rtar nr^m e: wft ^ jtp ^  «p*t ift 
t i

tt fr s  arrarr ?rf5r?r % *r* 
ir *r*r?Rfy % 1970% «rq^> fVqrs
^  «ft, ^rfif^r w  w i ^ q r  *f t £

% w  & I JTJTSf sflT?* it  <?T*T g>TT 
& 1 * rw f t  *fr fTtfr?
* t  fararr $ m  I  %  £ *h tt  ^ r p t  it  * r s » n r  
*r 3fr w m  jrrrr £ ??r q r  1 f w j f t e r  
% fare 4 4 0 <r*r t t  ^  m r ,
•TT*f £*7 ^  if 5 *q*i 40  T^
f ^ f f r ^ T  frnrr, ?rm f*?r
TJf^F v^r# % 11 Tpqrq 70 q ir q r  fosrr 
*teT q r  z *  * s $  su it, Srfar* m z r  
^m q te  ir hoo  fapfnfteT- q r  12 rqra 
50 q?r q r  z *  w J  jjmr 1 sits *frs ir 
2 00  f r s m f te r  % spqr t t  5 w i [ ,  

^rjfrsrr?  n  g ff^ rr 2 *qq 40 <?5* sftr 
q«nrr ^  vsqrw^rr q r  2 w r  fio 'fir 
’srmr 1 Tfm t o t  $r wrrsr <*;> 
i r e f c  % fa g  4 ^q> m ;rr 1 1

3*mr % fe?rr ir facH t> « t  t  1 
p n r  spf faF ftW T  Jr 12 f t^ * f ld '< 
T^rar | w r % 7 A « r r ^ 8 M ^ ? 7 iO
1 1 1 snn?^qT j% 7R'qT 88 
TnRrr |  % ^ r  ir ^  ^

TT ffTK 41 f%5rWteT f t

T f t r s r  f  g ft  f t r  v m  if& n  t ^ j t  i r  s o  

« r w s ^ r t  1 *rerorwptt*nf?w i
IS h n .

?nfw t ,
i t  ^  f i r f a r e T  2 ,3

ft o  ? fto  f ? r t  |  i g ^ r%  « r s ^  

Sr w V t  m m  %  T W f l T *

The length is 190 km If this road is 
repaired, then 64 km will be reduced.

sf?r ? w ^ r w! *r  s r %  ^  0 ^
^ * P  ♦ TW  «q?T W»T fTTR" "̂)dl q I

* r n r  q f ^ r  ^  ^ t  ^  i 
^ r  ^  Jr  ^ p r q t t  w  ^  1 1

^ w N r r  f ir w  T g r  |  h g  
% |̂5T vrii TT STTT’3I'jT f^IT ’HTT

%fq»»r ^  spT + i * (  j f t v  ^

I

w « r r q f k  * ^ t p t  :  i m R h T  »T9r^
VW W^cT ^  I ^T 27T*T ^ T  T̂ W  
t  I

v ft  T f u w rf tn w m R f r f « f i ? T : ^ 1 2 5 . ?fr 
^fr f * R T %  %  f^rir irrs n rft % f\x 

# fr n ifV  ^ r f e f t  q ?  fi^sr * j t *  ^ r r fk ^  i 
% sfcrfV^ *r?T'^Y <r> «fV 

^ f r n r r  s t r t  ^ r f g r r , ?TrfV s p a v -^ r « i  T'r ?
®p>  O t h i k i i  ^T7 * t%  i q r f % f f t
5 FT T f srTJfr =3|7f?Tr fw  ? * w t i ?  
«rV fiR r f a m i r  % sfr^

ST* % r̂rrnr
i r  r r r  t z t  -»Trrr $ i ??r f w q
TT g Fr^V  q r  t p r  s r t t t  ^ r r ^ r a :  I  i

y r ^ f s p - -  ^ F r D ^ v  -  -  f r ? r ^ r ir

« r F r - f ^  f r s r  < tq »
f t r P T R T  % t ^ r  ? fro  Sj^ t  f ^ r a r  1 1  

^  i r  fif^TT *rcrr | ,
*r%r n̂fV ^  Ssf wrrr jatt 11 ^
tpp sFT^ri irqrr
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[ ST'lT̂ nfatTT ]

% fr  »repf̂ ?r f Tfqyr *rr T#t 
t l  

wiwffl *nfhp? iTFFfhr 
5TRTOT SFT ir)T  grTT* ^  fw® W~r JTift 

. ? t  ?  ?  1

v f  W l f W  WWPJTfĤ T
*r 1 968 it  n ?  m r f w  *tt  fir  w
fr~?mVr Tty y f  jttctT'T ¥ fan- 2 2 0 0  

T t R  ^ W T  f n T  srpHr I w  T*T »TTTt 
n  JTS n̂i $  t t ^ t  * f t p  *nr 
farsr ^rr ■rrfkrr f r  n r  *tr
spt fn far *7 f^rr h ono ^*snr 
frrr srrq- 1

f ^ r r  #[T jt *T*rqte %• 
sf%?rfV 5*np*rr *V ir?fr 1 

w?wftr u $ m  
m  t t  J m r  ut »rar £ 1 «rrft ^  
fa-far? '  HTiPr *PT f w  rr *  ifth n r 1 

^To S M t  s rrfr^r 1

l r>02 hrs

[Shr N K Shftwaikar m the Chair]

DR HENRY AUSTIN (ERNAKU 
LAM) Mr Chairman Sir m view of 
the limitations vou have imposed or 
perhaps we had to iccept I shall 
makp m\ intervention v°ry brief

I et me start with some of the x i,ent 
problems which my own constituency 
facos 1 hop«* I will not be accustd of 
being parochial

The hon Minister knows I bad 
011 tsion to exchange views with him 
regarding the \ery serious situation 
that is annoying or engaging the atten
tion of the people in the Kerala S'ate 
particularly in my constituency Re
cently a few weeks back on? oi the

best dredgers m the country Lord 
Willingdon all of a sudden sank Just 
outside the mouth of the harbour It 
k  a matter which affects all of us 
because when one surveys and looks 
back to the history of Lord Willing
don the dredger, one will find that it 
was the sole dredger or ship that re
claimed the Wellington Island and 
made the Cochin harbour I would 
not like to plead for that name ‘Wil- 
lingdon —because it is associated 
with a verv bad background one does 
not want to recall the name ‘Lord 
Willingdon’ formed viceroy who sup
pressed the Congress movement--, hat
apart the dredger ‘Lord Willingdon’ 
all of a sudden sank and then some 
kind of an inquir\ was ordered I o 
not know what happened to that in- 
nuir\ Now it is rumoured.—I hive 
come back from mv constituency onlv 
vestesrdav- that this ship is .joing 1 > 
be blasted or dynamited because they 
have been finding it unable to ..alvage 
the ship This hac crcate 1 a lot of 
anguish and disappowtiri nt *0 the 
people conected with shipping and 
harboui I uifce the Minister to tike 
a statement alla\ing the f“ ars irfl 
anxieties of the people of the State, 
and the country itself whv such a ship 
hu  to sink The Shipping Corpoi 1 
tmn ol India or the Directoiate of 
Shipping Organisation or other roi 
<<*rmd authorities should <ssue a 
categorical statement and you should 
also tell us as t i how a shin of that 
si7e and importance could be s>unk 
like this This is because sabotage 
is feared in this As 1 said Cochin is 
a bif» harbour and if things like th s 
happen it would adverseW affect 
the operations m the Harbour

Again Cochin harbour is one of the 
most natural harbours in the world T 
had the opportunity of travelling ex
tensively different parts o* the world, 
different countries and I think thfa 
is one of the most natural harbours 
but the way that is being neglected is 
most deplorable In the interest of 
brevity I would just say that consclou, 
efforts should be made to see that
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Cochin harbour is brought on stand* 
ard with other major harbours. Now 
that another harbour has come close to 
Cochin i.e. Mangalore on the northern 
side and Tuticorin on the southern 
side, people are fearing that this har
bour will decline in its importance. I 
am not worried, because after all I 
view this country as one and Cochin, 
Tuticorin or Mangalore are parts of 
the same country; but I would say that 
step* should be taken to see that all 
the thr«e ports come up including 
Cochin harbour. It was in con« 
nection that the Super Tanker Berth 
project should be thought o£ th e  
Government had announced the coift- 
m*hc*Aient of the project and the 
authoritative spokesman, no less a 
person than the prime Minister, had 
said a public meeting that me pro* 
ject was cleared and thejr had 'spent 
Rs. 2 crores already, but it is still 
hanging fire. We want to know what 
has happened to that project and What 
steps the Government is taking to 
allay the anxiety of the people in this 
regard.

Sir, pamphlets after pamphlets are 
coining to us with regard to the natio
nal highway bridge Moothakunnam- 
Valiapanlkkanthuruthu -Manimokkom. 
The Minister came and laid the foun
dation stone, i do not want to go into 
the details because of lack of time. 
Unfortunately, this problem got intert 
wined with communal problems; I do 
not want to go into that and would 
like to extricate myself from that, 
however, one central point remains to 
be answered. According to the origi
nal survey this 850 metre-long bridge 
should have been shortened to 316 
metre-long bridge, if the original pro
posal to have Gothuruthy-Kottappu- 
rair. bridge had been implemented. 
When that clear report was made avail, 
able, what were the circumstances 
under which this longer distance had 
to be taken for this bridge. I do not 
want lo go into the merits, but kindly 

‘ allay, the fears because we are receiv
ing a number of letters in this respect

126 LS—4

There i8 another thing. I would re
quest you to kindly take some inte
rest and expedite the work on th« 
Cochin by-pass. This work has been 
going qn for a long time. Kindly do 
attend to this.

THE MINISTER OP STATE IN 
CHARGE OF THE MINISTRY OP, 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): There is no dearth of 
money. It i8 for the State.

DR. HENRY AUSTIN: Regarding 
Cochin Shipyard, the keel had been laid 
down and the first ship is supposed to 
be lanched next year. X hope, then 
would be no difficulty  in ft*** respect. 
We are also trying to see that the 
labour situation is kept normal.

SHRI CHAND RAM: This has been 
sanctioned.

DR. HENRY AUSTIN; I would now 
like to touch briefly on the national 
problems. As has been pointed out 
by my esteemed colleague, who ini- 
tiateg the debate, a national shipping 
policy is vital for our country. I had 
the occasion to take an over-land trip 
from UK to India after my studies 
abroad. 1 drove back along with two 
other friends. At that time there was 
no Asian Highway and at the Boshe- 
rous we had to take a ferry boat. But 
to-day. the Asian Highway is nearly 
getting complete because over the 
Bospherous a huge bridge has been 
completed. But we stop somewhere 
around Afghanistan. So, our govern
ment should take interest and see that 
1he Asian Highway is brought up to 
our eastern borders so that India and 
Burma can have a highway and we go 
right upto Thailand. This project 
should be taken up. We should not 
always look inwards, we should also 
look outward.

In the same way, the West Coast 
road is nearing completion and w.th 
the completion of some bridges, the 
Bombay-Kanyakumari road will be 
complete. But it should not stop
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(Dr. Henry Austin] 
with Kanyakuxnari, it should go upto 
Tripura and beyond from there and 
there should be an integrated East 
Coast n>ad.

There is another point. The present 
government Is emphasizing rural deve
lopment. But how on earth can the 
objective of rural development be 
realised unless we have a wide network 
ol road systems throughout the coun
try? There are important States in our 
country like the Uttar Pradesh where 
it is said one has to go over same 
40-50 miles to reach a village So, 
unlgSE the necessary road infrastruc
ture connecting all the villages with 
the nearest important road is made, 
there is no possibility of rural recons
truction. So, a wide network'of roads 
1)nk<r|g Ole villages with the urban 
areas is a sine qua non for any deve
lopment in the country.

These are the only points I have to 
make although I have got more to 
speak. This Ministry is a very import, 
ant Ministry because if one surveys the 
history of British imperialism, he will 
And that the Britishers were able to 
conquer India because they had a very 
good merchant shipping fleet. They 
had very good naval facilities. Again, 
to consolidate their conquest of India, 
they built up huge railway and road 
systems. But, here, there is no integ
ration between our railway system, 
the shipping system and the inland 
water transport. For instance, to get 
coal for our industries in Kerala, we 
have to depend on the railways 
wagons which come after 2 months or
3 months from Eastern India. Suppose 
there is a good shipping system, then 
coal can be transported by ship from 
Calcutta and people in Kerala can get 
it in a couple of days. So also we can 
have coastal shipping from Bombay 
to Cochin and from Cochin to Calcutta.

Then, Sir, the concept of the Gangs- 
Kaverl link connecting all the river* 
should be revived. The Dastur Teport 
is them. Connecting aH the riven will 
relieve th* pleasure On tte railway! at 
alao on tbipptng.

These are the points I had in mind 
Thank you very much for accommo
dating me. I have exceeded my time 
I hope there 1b still some more time 
for my friend here.

SHRI ANNASAHEB GOTKHINDE: 
(Sangli)s- I would like to know Mini* 
ter/Saheb kindly listen. Sir, I will 
take only 2 or 3 minutes.

I would like to know the thinking 
of the Ministry regarding the National 
Highways. All along we have been 
told in the Consultative committee 
meetings as also when we raised the 
question in the Parliament, this this 
Ministry has been advised by (be 
Finance Ministry to keep the entire 
question of new additions to the 
National Highways system in abeyan
ce. It is said, 'The better your roads 
in the country, tKe cheaper your food.** 
But here ig a Ministry, the Finance 
Ministry. I know, but I want to know 
the thinking o f the Janata Govern
ment regarding the whole National 
Highway system in the country and 
whether they want to keep the entire 
system in the cold storage for the 
Sixth Plan period also. I want to 
know whether the Minister will give 
us an idea regarding the next Plan 
allocations for National Highways in 
the entire country and Statewise. That 
will allay the fears that this particu
lar vital sector of the economy is total
ly neglected by the Janata Govern
ment. Please allay these fears.

So far as this particular aspect is 
concerned, I refer to one of my sug
gestions that I have mentioned in my 
cut motion which relates to the need 
to declare the Ratnagiri-Kolhapur- 
Sangli-Miraj-Sholapur — Osmanabad 
Nanded Yavatmal Nagpur road as a 
National Highway.

My point is that this is the one 
Highway suggested by the State 'Gov
ernment in the Fifth Plan period. It 
ha» not been sanctioned. It connects 
the backward area like Konkan and 
opens the same for development Tfcen 
it will jofai Western Mahanufctra, 
Marathwada and Vidaith* n&mm.
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Marathwada is such a region where 
there is not a single mile of National 
Highway. I would urge upon the dy
namic Minister of this new Ministry 
to sanction this particular new High
way.

This has been suggested by the State 
Government. It will have a sort of 
emotional link with all the regions of 
Maharashtra if this road is declared 
as a National Highway.

X have another suggestion to make. 
I would refer to the system of National 
Permit which was started by the Gov
ernment. No doubt, it is a very good 
system. Encouraging response has 
been received from all the States. The 
Maharashtra Government has urged 
upon tbe Government of India to »anc> 
tion additional permits on the basis 
of vehicular population. What has hap
pened? At random, on parity basis, 
a particular number of permits has 
been assigned to so many States with
out attaching any importance to the 
vehicular population.

1 have moved a cut motion demand
ing increase in the quota of National 
permits. Formerly when 25o permits 
were sanctioned for Maharashtra, the 
number of applications was ’ 126. 
When additional 200 permits were al
lotted to Maharashtra, the number of 
applications rose to 1563. This shows 
that there is a large demand and 
Maharashtra has the largest popula
tion of goods vehicles in the country 
and the number of public carriers 
registered in the State is as much as 
56111 on 31st March, 1977.

THE MINISTER OF STATE IN
CHARGE OF THU MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM ): But we have adopted 
this formula of vehicular population.

SHRI ANNASAHEB GOTHX1NDE: 
. On these grounds the request of tbe 

Maharashtra Government should be 
accepted both on the basis of demand 
and the number o f good vehicle* that

they have. Additional quota, a* 
requested by the tate Government of 
Maharashtra abouiH be sanctioned as 
early as possible.

SHRI SHAMBHU NATH CHATUR- 
VEDI (Agra): We are discussing ihe 
Demands of the Ministry of Shipp* 
ing and Transport. This is a very 
important portfolio. Transport wn<5r 
ther by rail or road not only provides 
arteries of trade and commerce but 
carries benefits of growth and develop
ment and civilisation also to the inte
rior areas. It provides employment 
to hundreds and thousands of people. 
Tbe importance of roads in this country 
cannot be exaggerated. There rir® 
many areas where roads are to b© 
constructed so as to bring them into 
contact with the rest of the country. 
It is, therefore, regrettable that the 
progress of road construction has not 
kept pace with the needs of the people. 
The targets in this regard have not 
been fulfilled. As a matter of fact 
there has been a great backlog. The 
spill over of the Third Five Year Plan 
is not likely to be completed even by 
the end of the Fifth Plan. This is the 
present position.

In this connection I would like to 
quota the observations of the Public 
Accounts Committee. It says:

‘The history of road development 
in the National Highway sector from 
the down of independence upto the 
beginning of the Fourth Plan pre
sents a picture of unfulfilled promi
ses of wide divergence between pro
grammes and actions gripping gulfs 
between estimates and actuals »«d 
the pronounced disparities between 
assurances and implementation.
In April 1947, the Central Govern

ment assumed the responsibility for 
development of National Highway, 
which then numbered 34 and had a 
total length of about 21,440 Kms. At 
the end of the Third Plan, followed 
by three Annual Plans, ue. April, 1969, 
the total mileage of National Highway 
stood at 24,000 kms. This indicates 
that in a period o f over 22 years « 
length of only 2990 luna. at an average
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rate of 116 kms. per year was added 
to the total length, of 1947.

Against this, keeping in view the 
futuie trends of road traffic pattern 
a n d  development activity, the length 
of National Highways under the Road 
Development Plan (1961—81) was to 
be raised from 23,770 k.ms. in 1961 to
52.000 k.ms. in 1981, which meant, on 
an average, an addition of 1400 k.ms. 
per year. At this rate, the length of 
National Highway in April, 1969 
should have been about 35.00C K.Ms. 
as against the then existing total of
24.000 K.Ms. Thus, there was a heavy 
shortfall of about 11,000 K.Ms.

X am sorry to say that even during 
the year 1977*8 the achievement Is 
also falling short of the target. Tor 
Example on the construction of missing 
links bye-pass and diversions, the tar
get was 160 K.M. but the achieve
ment *s not likely to exceed 70 K.M.

I would also like to draw the atten
tion of the Minister to the other obseiv 
vations of the PAC regarding the need 
for detailed study of availability and 
capability of resources of men, mate
rial and equipments sufficiently in 
advance before inclusion of the pro
jects in the plans. Institutional ar
rangements which would provide an 
in-built check on timely completion of 
works and to ensure that these con
form to quality specifications.

I have very little time at my dis
posal I will go into other matters, 
except to draw attention to an item 
with regard to the Chambal bridge, 
which is mentioned in item No 231, 
Appendix VII of the Annual Report 
which provide for repair, reconstruc
tion and strengthening of the existing 
damaged submersible bridge across the 
Chambal river near Dholpur This 
brig? was completed in December 1959 
and thrown open to traffic in March 
I960 While the bridge was still under 
construction a junior engineer reported 
lnruescile theft of cemeni and other 
materials and substandard execution 
of work. A technical expert was asked

to look into it and he is said to have 
made a very superficial report saying 
that the allegations were not borne 
out Meanwhile pressure was brought 
to bear upon the junior engineer Shri 
Gurdial Upadhyaya to turn a blind eye 
to these malpractices and fall in line, 
which he refused to do.

He was therefore subjected to all 
sorts of harassments of which I shall 
speak later.

But thirteen years later, the bridge 
collapsed at precisely the same point. 
Pier No, 17 on which sub-standard 
work and pilferage o f  cement and 
other materials was reported by ISM 
Junior Engineer. Another expert 
eommittee went into the matter *nd 
gave the verdict that the substandard 
work was not the cause of the break
down of the bridge.

I put the question on the subject 
to which a written answer was give® 
on the 1st August saying that the mat
ter has been looked into and there is 
no need for any further enquiry into 
the matter

I  wanted to get hold o f the report 
of this Expert Committee to which 
this matter was referred. But I 
could not gel it. However I looked up 
the lecord of the earlier proceedings 
of both the Houses and found that in 
the Rajya Sabha on th'e 25th of July, 
the following rely was given as to the 
cause of the breakdown

“Post failure subsoil investig»" 
tions have revealed that the bed 
rock in the river is overlaid by a 
cap rock consisting of clay matrix 
conglomerate of varying thickness 
and is not considered safe founda
tion strata” .

In the Lok Sabha, on the 26th August 
1974, the replv was*

“The * foundations of pied No 17 
were resting on a highly altered 
zone of the clay matrix conglomerate 
an fl this strata was nof Sttohg 
enough to withstand the loads* com
ing over it."
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Sir. the contract for  the repair and 
reconstruction of the bridge was given 
tor R& 297.23 lakhs and lakhs must 
have been spent on the ferry service 
being run since 1973 for carying pas
sengers and vehicles across the river.

Now, Sir, a number of questjons 
that arise. Why, in spite ol this heavy 
loss, nobody has been held accountable 
lor the defective construction of the 
bridge if sub-standard work was not 
the cause of the breakdown of the 
bridge even though it broke down 
precisely at the point pier No. 17 tin 
which pilferage of cement and sub
standard work was reported. Then 
what else was responsible for its 
collapse. From the replies given in 
the Rajya Sabha and Lok Sabha, ex
tracts of which have been cited above* 
it would appear that shorn of its jar- 
•gon, in plain language the foundation 
of the bridge was unstable, and so 

the bridge collapsed. If that was so, then 
the top most engineers must be held 
accountable. Tt was their duty and 
responsibility to see that the founda
tions were laid on hard and stable 
strike otherwise What they were there 
for if they could not do even this 
much. As a matter of fact there have 
been gross malpractices and embezzle
ments of money. All these are be
ing hushed up. I have to request the 
Minister to look into this matter not 
only bccause about Rs. 3 to 4 crores of 
public exchequer’s money is involved 
but also because the person who had 
the guts to expose and stand against 
malpractices, Shri Gurdial Upadhyaya, 
had been subjected to every type of 
harassment. He has been under sus
pension now for 18 years. Every effort 
is made to pu? off the matter. So that 
by the time it is cffsposed of he will 
have retired frotai service. Shri Upa
dhyaya was forced to enter the lunatic 
asylum at Agra so that he may be dec
lared as a man of 'unsound mind.

Sir, but this design* did not succeed. 
We have seen during the emergency, 
what was the morale and standard of 
even the highest officials in this coun
try? For fear of transfer or other

adverse entries in their rolls, they com
promised with their conscience and 
had no compultion in inflicting all 
sorts of atrocities on the people and 
here was a person of a very small 
status who despite all the harassment 
by the department stood his ground. If 
no enquiry is made, I wonder if any
body will have the courage to gtanfl 
up against malpractices and shady 
dealing in the department.

So, my appeal to the hon. Minister 
is to please see that a probe and a 
sifting inquiry, into this matter by 
the C3.I. or other independent agency. 
Otherwise every effort will be made to 
hush up the matter as has been done 
during the last five or six years. If 
this is allowed to happen, then it will 
be the greatest disincentive to upright 
and honest people in the services. 
Men like Shri Upadhyaya, will con
tinue to be victimised and, as I said, 
he has been under suspension for 18 
years. Sir, this is a matter therefore 
which calls for immediate enquiring 
and action. All the records pertaining 
to the case should be seized and ex
amined There are so many points 
that remain unanswered. Was Shri 
Upadhyaya given an opportunity to 
substantiate his allegation was the 
mortar of the collapsed bridge sub
jected to chemical test and analysis to 
ascertain if composition. It is a fact 
that the cracks extend to the remain
ing part of the bridge also. The cost 
of the entire bridge was in lakhs of 
rupees only and now for the repair 
of a portion thereof it will cost about 
Rs. 297.23 lakhs. That is about Rs. 3 0 
crores. Only an impartial and inde
pendent enquiry will bring to light 
true facts and I hope the hon. Minister 
will order it in the interest of integrity 
in the services and to protect honest 
people from being victimised in the 
manner that has been done in this 
case. Thank you.

MR. CHAIRMAN: Now, the discus
sion will continue later on. Now we 
come to Private Members’ Business.

SHRI K. RAMAMURTHY (Dharma- 
puri): Sir, I am on a point of order.
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In the Private Members Resolution, 
in the previous list of business dated 
17th March, I was considered to be 
the co-mover of the Resolution along 
with Mr. S. D Somasundaram. But 
today in the list of Business, I find 
that my name has been omitted and 
J do not know what happened to the 
Secretariat

MR. CHAIRMAN: The information 
is that the mover is only one and so 
the mover’s name is mentioned in the 
list of business.

SHRI K. RAMAMURTHY: No, Sir. 
In this Resolution, my name has been 
found in the second place in the bal
lot.

MR. CHAIRMAN: That is not deni
ed.

SHRI K. RAMAMURTHY- I have 
given a letter to the Secretariat also 
stating that this Resolution may be 
clubbed if it is permissible under the 
rule.

MR. CHAIRMAN: The second per
son’s name will come only when the 
first person is not there.

SHRI K. RAMAMURTHY: Your 
Secretariat has informed me that my 
name has been clubbed along with 
Mr. S- D. Somasundaram. Now the 
same thing is also printed in the List 
of Business for last week and this 
week I find even without intimating 
me, my name has been dropped. Does 
it not show the authoritarian attitude 
of the Secretariat? I am not able to 
understand this.

MR. CHAIRMAN: Actually the 
names will come here along with the 
other names. When it is already 
moved, of course, there is no necessity 
of putting the names again.

SHRI K RAMAMURTHY I could 
not find anywhere this sort of thing. I 
have also gone carefully through the 
rules and procedures.

MR. CHAIRMAN: It wil be checked 
up.

SHRI K. RAMAMURTHY: X do not 
give up my right. Firstly, my name 
is to be there. But it is not there. 
They have not informed me about 
this also.

PROF. P G. MAVALANKAH 
(Gandhinagar): Sir, may I help my 
friend’  It seems very genuine that 
since he had given resolution on the 
same subject and since his name was 
clubbed together with Mr. S. D. 
Somasundaram two weeks back, hi» 
complaint is why it is dropped today. 
Let me tell for the information of the 
House, if I am right, that only at the 
initial stage all the Members who 
have given notices of a resolution on 
the same subject are listed on the 
Order Paper. The first Member who 
is present and if he moves the resolu
tion and when that resolution is car
ried forward for two weeks or three 
weeks, whatever the period, then it is 
that Member only who has moved the 
resolution and actually spoken whose 
name continues in the Order Paper, 
and other names are automatically 
dropped.

MR. CHAIRMAN: That is what I 
am statmg. The clubbing of names 
is only for the purpose of noting.

SHRI K RAMAMURTHY- Suppos
ing I had mentioned m my letter that 
my resolution need not be clubbed, 
then the entire resolution would have 
been in my name. If it was possible 
to accept the first, I have given an 
alternative resolution also and the 
Secretariat itself told me that my name 
was clubbed with the name of Mr. 
Somasundaram.

MR. CHAIRMAN: According to the 
rules, once the Resolution has been 
moved in the House, only the name of 
the person who has actually moved 
the motion will continue. Originally 
more than one name was there because 
if the person whose name appears 
first in the list is not present to m ove  
it, the person second in the list could 
move

SHRI K. RAMAMURTHY: I am 
losing my chance.
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15-35 hnL
COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS

Fifteenth Report

SHRI NIRMAL CHANDRA JAIN 
(Seoni): I beg to move:

“That this House do agree with 
the Fifteenth Report of the Com
mittee on Private Members’ (Bills 
and Resolutions presented to the 
House on the 29th March, 1978.”
MR. CHAIRMAN: The question is:

"That this House do agree with 
the Fifteenth Report of the Com
mittee on Private Member* Bills 
and Resolutions presented to the 
House on the 29th March, 1978”.
The motion was adopted.

15.36. hrs.
RESOLUTION RE. CONTINUANCE 
OP ENGLISH AS ADDITIONAL LINK 
LANGUAGE—Contd.

MR. CHAIRMAN: The House will 
now take up further discussion of the 
following Resolution moved by Shri
S. D. Somasundarm on the 17th March 
1978:—

“This House do urge upon the 
Government to amend the Constitu
tion so as to implement Pandit 
Nehru's solemn assurance to Parlia
ment that, besides Hindi being the 
link language, English would con
tinue as additional link language 
bo long as non-Hindi speaking 
people want it.”

SHRI SAUGATA ROY: (Barrack- 
pore): I was speaking in support of 
the resolution moved by Shri Somasun- 
daram and cautioned friends from 
all sides of the House not to take the 
language issue on an emotional plane 
because history has proved time and 
again that language can be and is a 
very touchy and a very emotional 
issue. We all know about the birtt

1MD <SAKA) ZngUth os additional 334 
Hnk kmguagt (lies.) 

of, Bangla Desh, when the new nation 
was bom by the efforts of the people 
who protested against the imposition 
of another language on them. Bangla 
Desh never resented Urdu but when 
Urdu was imposed on them and when 
Urdu was forcibly made the official 
language in the whole of Pakistan, 
the people of Bangla Desh rose in 
revolt against the alien rule. Hete 
also, in India one may have emotio
nal links with one’s language. Per
sonally speaking I should support, I 
would dream in fEe same way as 
Mahatma Gandhi had dreamed that 
one day Hindustani would become the 
lingua franca of India. As a patriot 
I also think that if really an original 
Indian language could become the 
lingua franca of India, it would be the 
best thing possible. It has happened 
in other countries like the Soviet 
Union which is a multinational coun
try with a large number of languages, 
but Russian is used as a link language. 
Unfortunately the same was not fol
lowed in our country and the whole 
introduction of Hindi was done in 
such a way as to wound the feelings 
of the Non-Hindi speaking people, as 
if to give them the feeling that they 
were second class citizens in India It 
is against thi9 that we must caution 
today. As it is, India has get 
a lot of problems, problems 
such as poverty, unemployment and 
language is not an issue which should 
be tinkered with and dealt with cal
lously. It is unfortunate that after 
the Janata party has come to power 
due to the enthusiasm of some zea
lots, in their zeal to propagate Hindi, 
they have deprecated the other 
Indian languages, like our Health 
Minister Mr. Raj Nerain who said in 
London that English was the Rani 
and the Tamil and other Indian 
languages were Dasi. . .  (Interrupt 
tions)

AN HON. MEMBER: He did not
say that. t

SHRI SAUGATA ROY: These are
the words which offend the senti
ments of non-Hindi speaking people 
Ours is a country which is essentially


